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69,277,.281, 299, 300, 301, 302., 303, 31.9, 325, 
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Thursday, this the 6 `  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr. K.George Joseph, Administrative Member 

I. 	0A2912013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	T.P.Latheef 
S/o Aitcka 
1'hiruvathapui'a, Kiltan Island, 
Union Territory olLakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Applicants 

1. 	Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

7 

T/ 

c .(•,'  
I 	.. 

-. 

.\ 	1 
• 

\ L-L 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

h\ Chairperson 
ji11age (Dweep) Panchayath 

an Island, Union Territory of Lakshadweep-682 558 



4. 	The Executive Officer 	 S 
Village .(Dieep) Panchayath 
Kiltan Island, Union Teiritory of I akshadweep-682 558 

5 	1 he Principal 
GovérnhientSenior Secondary School 
Kiltan island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013. 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan island 

uP Territory of Lakshadweep-682 558. 

2 	Maisha T 
Sic: Kidavu: Kornalam 
Thenakkal HOuse, Kiltan Island 
Urion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
S/o Khalid 
Alirriapura, Kiltan Island 
Unjon Territory of Lakshadweep-682 558. 

Razi 
Sb Syth Koya 
Piiathkl1a 111am, Kiltan Island 
Uñc Tfliory of Lakshadweep-682 558. 

SadMuharnmed Koya C.H. 
S/oMuth u kpya 
Chathayath 1-louse, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra,IeekKharj-1.M. 
S/b Abdul Rhinan 

_--1iyar -Ious, Kiltan Island ii • .1 	.  . 

,..• 	 ['erritory ofLakshadweep-682 558. 

( : t' 	Shabu Sreedharan) 

r 	. 1 i •)• . 

-' 	 Veisus I 

App I icants 
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0nion Ten itory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	The libirector of Panchayath 
Union Tewtoiy of Lakshadweep 
KavarathiIsland-682 555 

The Chairperson 
Vl1age(Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executi.ve.Ofticer 
Village (Dweep) Panchayath 
Kiltari island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advte: 	(Mr.S.Radhakrishnan (R1,2 & 4) 

3 	0A87/2013 

Abdul Salam P.P., age 43 
Sb Saidmuhammed 
P.uthiyapura, Kiltan island 
Ltkshadweep. 

SjidIan, age 33 
$o Sajduhàmrned 

tidhj11use Kiltan Island 
iädej 	 Applicants 

(By Ad'bpâié: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
Uiion Territory oILakshadweep 
Kavarathi -682 555 

TfDirec. tor, Department of Science & Technology 
alshad,\'eep Administration, 

àatf Islard-682 555 

iiiona1 Officer 
iNIS 	 ... ide ofthçlnvironrnent Warden 

trnent oEnviionment and Forest, 

/ 	\'.ntn Islndakshadweep-682 558 

Village (Dweep) Panchayath 
Ki)'tan Island Lakshadweep-682 558 	 Respondents 

AlA 	 S  
S. 



(By Advocate 	(Mt S Radhakiishnan (R1,2 & 3) 
(Mr R Rarndas - R4) 

4 OA .113/2013: 

I. MuThuko.y.T.P. 
S/ :o F.idave Haji 
Thiiuvathapuia, Kiltan, Lakshadweep 

2 Sali 	P 
S16 .I;brahim 1-Iaj i 
I?a:rdara, l(ilan, Lakshadweep. 

 'i'aêbobP.K. 
SIP:  Sijbair.A, 
Punnakkad, Kiltan, Lakshadweep. 

 AliMoharnrned 
S/o.Attaka, Aliyar, Kiltan, Lakshadweep. 

 Kunhikoya A.P. 
S/b,.Sayed Muhammed P.K. 
Ar6kka1pura, Ki han, Lakshadweep.. 

 
o 1idve T.P. 

41icoiKiltan,: Lakshadweep. 

7 Mun'var 
/o Shaik K.K., Pa!liyachetta, Kiltan, Lakshadweep. 

 Sathar 
S/oMoharnned P. 
Chadipura, 14ijtan,  Lakshadweep. 

 
' 

9aheiP: 
0 

,  
Sb 	tyTohnind V, 
Pakkiyoth tdtan, Lakshadweep 

 
L 	 H 

Thtiheed P .T 
Sb 	kiinIii Haji, Pallithithiyoda, 

lin, Lakshadweep. 

1,13 Agly 	Ms Daisy I Daniel) 

Versus 

) 

. 

Applicants 
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1. 	The Administrator 
Union Territory of Lakshadweep 
Kàvarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
Klltarj-682 558. 

3 	he Eployment Officer 
Kaäràthi, :Lkshadweep-682 55.5 

Ii rector of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
\'illage.(Dweep) Panchayat, Kiltan - 682 558 

 Horticultural Assistant 
Vil1ae (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Advocate Mi S Radhakrishnan-R1,3,4&5) 

5. OA 1.26'2O 13 

1 Asadulla K. C.  
y s.u ff 

Knnichetta, Kiltan Island 
XFof.Lakshdaciweep-682 558 

2. unhiM 
So,; 	inl u koy 	. 

Mandummel, Kiltan Island 

JT'ofLaksdweep-682 558 

3 Naai 1< 
S/o Mohammed 
Kornalam, Kiltan Island 
lit bf:4kshdadwcep-682 558 

4. Saem.P.P. 
S/o'Hathsa 
Pthhenpura,Kiltan Island 

of Lakshdadwcep-682 558 

/ •: 
:-:- 	 :Kiltan Island 

)UJot akshdadweep-682 558 

41 -- : 

SI 
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6. 	KyiihiJ.P,... 
S/oPuk 
K 	

oya 
attâmpally Kiltan Island 

UT 6f'Laksh4a1weep-682 558 

7 	Abdul Kasirn P V 
SIO. Muneer 
Ptirive1i,.Kiltan Island 
UT of Lakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

 

Versus 

Ucion Thrritory of Lakshadweep represented by 
tl Administrator, Kavarathi Island-682 555 

Tlie Dftctor  of Panchayath 
Upn Territory of Lakshadweep 
Ka/raThi Island-682 555 

The Claiiperson 
\Jillae (Dweep) Panchayath 
Kiltan Is'and, Union Territory ofLakshadweep-682 558 

The Executive Officer 
ii lae.  (lweep) Pan chayath 

Kiltan island, Union Territory ofLakshadweep-682 558 

5 	The Environment Wat den 
Depaitment of Enviionrnent and Forest 
Zonal Office, Kiltan Island 
Union l emtoiy of Lakshadweep-682 558 	 Respondents 

(By Advocate 	(Mi S Radhakiishnan (Rl,2,4 & 5) 

6. 	OA.137/2013H. 

I. 	Jalaludheen K.K. 
S/o Shaik Poovalap 
Poovala House, Kiltan Island, 
JT fLksladecp-682 558. 

n 	Isl 	à1 H 

/ 	 Kiltan Island, 
I558. 

I \> 
I,. 	\ 



7. 

	

. 3 	IbrathullaTK 
Sb Ahamed 
'1hrzkakHouse, Kiltan Island, 
UT otLakshadweep-682 558 

AheraliA'.P. 
S/0 S.'ed Mohammed 
Araka.Iapiira 1-louse, Kiltan Island, 
UT of Lakshadw.eep-682 558. 

ismail T 
• 	

. 

 

S/0 YUSUf 
Tholiyoda F-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

• 6. 	Syed.Mohammed Koya K.P. 
Sib Mo.hamned 
Kanjipura HOuse, Kiltan Island, 
LJT. of Lakshadweep-682 558. 

7. . Kasi.nkoya C.H. 
So Muthukoya 
Amrnipi.ira HoUse, Kiltan Island, 
U]' qfLakshdwecp-682 558. Applicants 

(By Advocae:Mr.Shabu Sreedharan)- 

V ersus  

Union l'erçitory of Lakshadweep represented by 
the Ad niiiistIator, Kavarathi Island-682 555 

Theb irectorfPanchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The çhaiiperon 
Vill,agC (Dvep) Panchayath 
iift n  Jsland,I I nion Territory of Lakshadweep-682 558 

 
Vi lla 	('ep) Panchayath 
Kiltri Island, inion Territory of Lakshadweep-682 558 

J :Fhe AssisiatEngineer 
B1ectrica1 Sub Division 

/ /" .• 	ditan Island 
Lfnin Territbry ofLakshadweep-682 558. Respondents 
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(By Advocate Mi SRadhakiishnan (R1,2,4 & 5) 

7 	OA 181/2013 

Sadakathulfa A, age 38 
S/o•Kurihi. Ahàrnmed 
Ajnäd 1-louse:, Kiltan Island 
Là ks:h  a d\e e 

2. 	rw. 	26 
S!oKuih.i H, 
Pal:1ithithiyodà:House, Kiltan Island 
Lakshadweep: 

(By Advocate: Ms.Iaisy 1. Daniel) 

Versus 

The Administrator 
iJrion Territory of Lakshadweep 
Kavarath i-82 555. 

The Chairperson 
\llgç, .(IDweep) Panchayath 
Ki1tah82558 

' iitbr b1'.Pnchayat 
Depai -int.ofPanchayath 
Ka'arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.A No. 212/2013 

PP. I-Iavvab, W/o. Abdul Salam 
Labourer, Agriciltural Department, 
Agti sIand,Rsiding at Pallipurarn House, 
Unch Tei i itoly of Lakshadweep, 
Aàj lslaiid 

--dvocte: Mr<Jaju Babu) 

Versus N 
,. 

/ . 
Tl5Diçectorof Agriculture 
U/i.ion lFerritory of Lakshadweep 
/. 	J. Island - 682 555. 

r 

. 

Applicants 

Re s p0 n dents 

Applicant 
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2. 	TheAdministrator 
Union Tërritbiy of Lakshadweep 
Kavaratti 1S1ànd 682 555. 

(By Advocate Mi S Radhakrishnan) 

9 	0A266/2013 

SabirA1i.. 
Kuriyathiyocia I-louse, 
Kiltan Island, 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.F.. Cheriyak1a 
Karuppatha3ura House, 
Kalpeni Island. 

4 	M C Jaffei 
Pakkipuia House 
}<a1pn.i. Island. 

Haba. A 
Alikonie House 
Ki han Island. 

A.P. Naseema 
Aynapura House, 
KavratFji llad. 

(By A'oa:4r K.B. Gangesh) c  
"S  

esus 

I. 	fedminiator, 
kdjbihisfratibb of the Union Territory 

o  fLakshadweep, Kavarathi —682 555. 
2. 	The Director ($ervices) 

Administration of the Union Territory 
of Lakshadwep (Secretariat), 
Kavaratti - 682 555. 

DepatmentEnvironment of Forests 
niOn rrtory of Lakshadweep, 

/ 	 555. 

\ 

Respondents 

Applicants 

Respondents 
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(By dvocate: Mr. S. Radhalishnan) 

10. O.A No. 268/2013 

M. NboiulAi1ieen 
SI JC.Sayed Mohammed 
Mula,atn Hduse, Agatti Island 
Union Territory, Lakshadweep. 

B.M. Mansoor 
Sb. Late A.C. Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lak shad weep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

I. 

Union feiiitory of Lakshadweep, 
Kavarathi - 682 555. 

2..The I)irector of Panchayath, 
Deportment of Panchayath 
Kavariti -6.82 555. 

3 	Diicctoi of Science and Technology 
and I nvlronment, 
Union ] eucr' of Lakshadweep 
Kavathi 682 555 

4 	Dii ectoi (Laboui & Employment) 
Kavaiaihi - 682 555 

5. 	Special Offi: 
Vi1lag (Dweèp Panchayat, Agatti) - 682 558 

(By AThcte: Mr. S. Radhakrishnan) 

II. 	0A269/2013 

Ahamihed Basheer C., age 32 
Sb T ounis 
Aiakal1chattaI -JouseKi1tan Island, 

Ls 
,lhadce: 	b 

/1, cj N 

x, '4eMr ?rshbous Kuriakose) 

zq 

. 

Applicants 

Respondents 

AppliCant 



The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Director of Panchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

i--!ortidilturaI Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Ath'ocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. OA2i;7/2OJ3 
1 .1:. 

  

'P 	p 

Hamead2 
DIo 

11 ~.ittan Island 
Lakshadvp 

(By Ad\iQcate Mr.Grashious Kuriakose, Sr.) 

S 	
Versus 

I. 	The :Adijnjstoi 
Jf'ô'a;kshweep, Kavarathi-682 555. 

2 	i'etOç p,f Panohayath 
'etJfanchayath 

	

/ 	 Kav4rathi-68'2 555 
.. 	

.. r, 

\EutiveOfficei 

	

•" 	 1Tae'(Dweep) Panchayath, Kiltan-682 558 
jz 	I 

Respondents 

Applicant 
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4 	Chaii pci son 
Village (Dweep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate Mr S 16dhakrishnan - Rl-3) 

13 	OA 281/2013 

JahaP 
S?o :Sayid V.1K.' 
Val Iomkadiyodu 
Kiltan 1sland, lLakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advocate: Mr.rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

H 	
...: 	Versus 

] lie Adrninistiator 
UF of Lakshadweep, Kavarathi-682 555 

2. 	.Diretor 
Science & Thchno logy 
chtIat-682. 556 

3 	Diiector olPanchayath 
Rui a! Development Department of Panchayath 
Chetlat-682 556 

4 	Chaipeison 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	Addl Sub Divisional Officet 
Chetlat-682: 556. 

Jinior Scentifjc Officer 
hetlat-682 556. 

Accounts Of1e1 -  
Secretariat, 1arathi-682 555. 	 Respondents 

(B A 	cate:.Mr.R;ädhakrishnán-RI- & 5-7) 

1 	I  
31T299/2013 
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A.K. Sajeed 
Akkara;House 
TKalperi. Jslançl 

 
Poodyem 'House 
Kalpeni Island. 

A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island: 

4, 	P.P. Sulaikh.a 
Puthiyà Pandararn House 
Kalpenilsiand. 

5. 	CF. Noorjehan 
çhemrnanam PIli I-louse 
Kalpebilsiand. 

6 	AK. Beebi 
Arakkalar House 
la1eni Island. 

7. 	M.P. Mohammed 
Muftipura Huse 
1alpeni 1sIàrd 	 Applicants 

(By Ady 	 Gangesh) 

Versus 

The Administrator, 
Ad m i n i s tra ti o t of the Union Territory 
fLakshadwep, Kavarathi - 682 555. 

The Director (Services) 
Adrninistrtiqp of the Union Territory 
of LaksFiadwp, (Secretariat), 
Kavaratti 	555. 

_,.1,,,. iinin Teiritory of Lakshadweep, 
aiäthi - 682 555 

Ipiented by its Diiector. 	 Respondents 

Mr. S. Radhakrishnan) 



• 	 ... 

14. 

15. OA 300/2013 

F3.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahammed, age 4 3) 
S/o Mohammed, I3akakada House 
Androti Island. 

K.K.Moharnmed Basheer, age 49 
Sb Nalla Koya, Karakunnel House, 
Androti. Island. 

P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Androti Island. 

M.P.Pookunhi,agesO 
S/o Khader, Matharapura House, 
Androti Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti. Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathadá House, 
Andron Island. 

K.P,Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupra I-louse, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunh I Koya, Thattarnpokkada House, 
Androti. Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthi'apura House, 
Andrott Island. 

r/D4J aifl1 age 48, 

	

f 	 1, 

	

(I 	 &bèluIla Attalda, Aliyathara House, 
AII)tk 1s1and, 

J 
/ 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 

'Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androfl Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andron Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

.J'.B.Mohammed 1-lussain, age 37, 
S/o Kosamma. C.P., Thacherry Biyyada, 
Andrott Island, 

P.N.Hakeem, age 4$,. 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K,K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejornmabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
.Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.ç.Mohammed Hussain, age 39, 
S/o.Sayeed Ismail, Kannichetta, 

.Adrott Island. 

24 	P P I'IamLa, age 34, 
KoyakidaveM P , Pandathpuia 
Aidron I-sIaiid. 
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S 
25. 	M.P.Kha!eel, age 37, 

S/o Assainar, Matharapura 1-louse, 
Androu Island. 

P.P.1-lassan,age4l, 
S/o Abdul Khader K,, Perumpally House, 
Androti Island. 

P.M.Thajunnissab, age 39, 
Dbo Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
Dbo YousàfT., Lavanakkal House, 
Andrott Island. 

l-l.K.1-11-issain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M .P.Mohammed Rafeek, age 3 1, 
S/o Koyamma, Kunnarnkalam 1-louse, 
Androti. Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyarnmada House, Andrott Island. 

K.Moharnmed Basheer,age 34, 
S/o Aboosala U.K. Kunthathalarn House, 
Andrott Island. 

K.K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Androti Island. 

A,Rheed Khan, age 39, 
Sb Sayeed  Ismail, Aliyathaia 1-louse, 
Aiiddn Island. 

K.A.txiul Salarn, age 33, 
S/0 Muthukoya, Kannathirnmada .House, 
Andrott Island, 

Anwar Hussain,age 31 
/ 	. ' Qya V.,Kerakkada House; 

' o'\t Island 

., -... 	•,% 	,./. 
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P.Mohammed Rafee, age 25, 
S/o i\4ullakoya, Pachanal House, 
Andrott island. 

T.M.Moharnmed Aliyul Akbar, age 32, 
S/o l3asheer, Kakachiyapura i-louse, 
Androfl Island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andron island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott island. 

P,P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M,Sayeed Hussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.I-Iamrnedathbi, age 37, 
D/oYousaf, Mylachetta House, 
AndrOtt Island. 

44. 	Doulathabi, age 33, 
D/o Kidave, Lavanakka,1 House, 
Andrott Island. 

45.. Guhar Madeeria Beegurn, age 37, 
Dbo N4ohammed B, Aliyathara I-louse, 
Andrott Island. 

KJYookunhi Koya, age 36, 
Sb Yacoob, Kolikkatt House, 
Androfl island. 

I.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 

pdrott Island. 

7 ), 	 Mr. K.B.Gangesh) 

Versus vi 



The Administrator 
lJn ion Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshadweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\/i I lage (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achanimada I-louse, Androth. 

6, 	Mohan)med Shamsheer M.K. 
S/o Bathesha U.P. 
fvlayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
i-\liyathara 1-louse, Androth. 

Nouhakhan M.K. 
S/o.Sied Koya 
\4afnkakkada 1-[ouse, Androth 

Moimed Kasim P.P. 
S/d1dave, Palathupra I-louse, Androth 

Abd[Akbar 
Sb 	ibair 
Pançlath Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
Sbo Ibrahim 

-. --' 4iyathara 1-louse, Androth 
,-...._ .' 

:. 	 1(o)/a 
iünThth i House, Androth 

I 

.... 



19 

Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechèri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shailddnte Veedu House, Androth 

P.P.Koyarnma 
S/o P..K.Kidave 
Palathupura House, Androth 

Muhaiimed Khaleel 
S/o Abdulla 
A1iyahara 1-louse, Androth 

Muhanrned Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Andrth. 

(By AcIyQqat: 	Mr. S. Radhakrishnan - Ri -4) 
(Ms.Rekha Vasudevan (R5-19) 

/ 

.-. 

Respondents 



16. OA.301/2013: 
	

S 
Attakoya T.V, age 44 
S/a Koya ThankgalT, 
ThaiIath Valiyakkattu 
Andrh island'. 

Sayced J(dya,.ae 3 
Sb KoyaKidàve,'Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/a Shaban, Biiyarnmada House 
Androth Island. 

. Yousal.age60 
Sb Ahammed, Kandalath House, 
Androth Island. I 

 

Mujech Rehrnan, age 35 
Koya, Katchetta House, 

Andioth Island 

Abdul :Nasr;e 38 
S/oN411a Koya; Kunnashada House, 
Androth. Is!aid... 

 Mohammd I3áheer, age 37 
S/a Yacoob, Aliyatfiara I -louse, 
Androth Islahd. 

8. siIhudd, age 35 
S/aSaXeKoia, Pandath Puthiyapura House 
AndcqtbIjári;d 

9. Pookb,a4 
S/o Kbyamrna,Mayarnpokada House, 
Andrdth island: 

.10. Noufalage 43 
S/o . TKoyaiyma :Kpya, Thacheri House, 
Andioth Isla. 

tA  

age 37 
S/occthi, 	hácheri Moosathada House, 

'1& jii:oh Island. 

; 

'• 

. 



• .• 
12. 	1:1asan, age 30. 

iç Jamaludhecri, Kadiyammada House 
4ri'drt1i rs:!nd. 

• 	13. 	 ag&4 1 
Sb Ayshornrnabi, Bilutheth House, 
Androth Island. 

Jalal, age 37 
Sb Kunniseedhi, Palathupura House, 

• 	

. 	 Androth Island. 

Farook, age 49 
S/Koyamrna, Pochalarn House, 

• • . 	 . 	 Añdroth Island, 

Ab.dul Hassân, age 51 
• 

 

$'p Abd ui 	Karachetta House, 
• 	 Androth Island. 

Ko'a,ge48 
S/o. Saye.ed Mohammed, Thacheri Moosathada House, 

• 	 Androthlslànd. 

Bshecr, age 47 
• 	 S/oKidve, Mbpdampura Hoijse, 

,*16drQth,lSland. 

• 	 1• 	
'•' ...............

I.  1V1u1iii1med.kIussain, age 42 
Sb Ha'iied, 4\zhikakem Pura House, 
Andioth Is1and' 

.abbár,ag39.. 
• 	 Sb NaI Ko', Kunnashada House 

Androth Islahd. 

2.1. 	ohammed Liaudden, age 33 
SRO Sayced I4ham med, Neelathupura House 
Ad1'Oth Island. 

22. Habed. aè 42 
&/o $4.jiarnmed, Kunhali House, 

IsTai. •. 

dr 	 !, 	• 

/ 	23ha1uI 1arne, ae 33 
-. 1 SJoKdave, Poodamkakkada House 

/ 	'Andioth Island 
• 	 • 	

., 	 '1 	.1 	: 	L 
• 	

• ~ 24 . ~1411dddBeebi ~ age46 	 .• 

; • 	
. 	

- 	
..\.' 

• 	
A\' 
• 



S 

Mohamiiie S,á1.ern, age.42 
S/0 Sayeed Moharnmed,Kunnashada House, 
Androth 11and. 

Ga'foor, age 41 
Sb ihangu Koya, Pentarnveli House, 
Alidroth Js1and: 

Siddeeque) age 43 
S/a Kidave, Modiyothada House, 
Atidroth Island. 

Shanavas, age 33 
S/o Kunhi Koya, Pochalarn House, 
Androth Island. 

Pokijnhi, a.ge  50n 
Sbo K'ida, Aliyathara House, 
An1rôtj island. 

1j4 

/o BuIari 1  Asanakar House 
Androth Is1ah. 

Illys,age 36 
S/oHamza Koya, Aliyathara House, 
Androth Island. 

Mohammed $asheer, age 39 
S/ Sayced Mdharnmed, Al iyathara House, 
Androth IsIaid 

I.. 

Mo1iamined1fi, age 33 
SboSaycêd Iii1, Aliyathara House, 

.....\fldrotIT I1ñd. 
..... 

(' 	
eiy Koy, age 46 

SI9 a4er, Matharapura House, 
Is1ad. 
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36 	Mohammed Saleern, age 33 
Sb Koyamma, Kannipui a House, 
Andioth Island 

37 	Shamuddeen, age 33 
Sb Abdul Kadet, Be1icheta House, 
Andi oth Island 

38 	Kuiihiscethi, age 47 
Sb Aboo Sala, Lavanakkal I-louse, 
AidrOth. I s1and. 

acoob, age4 
S*/O Sai nddeen., Kunnashada House, 
Androth 1sla6d. 

Abdul J.abbar, age 38. 
Sb .Sayeed Mohammed, Kannichetta I-louse, 
Ahdroth Island. 

Jamal, age 41 
Sb. ,Sayee Bukari, B idurikattu Bilutheth House, 

dohfS1and. 

 
• 	U(o,Saeq1,ukari, Thacheri Biyyada, 

Anifroth IsI r1. 	. 

43; SajinaBeum, age 29 
• 	/6Na1lakoya, Lavanakkal House, 

Androth Island. 

44. 	Shaias leegirn, age 28 
D/Q Kuihj Ko'a, Lavanakkal House, 
Anddth Island. 

45 	Si'ad Thn ge 32 
Sk P kU oonhi, ftahrnath Villa, 

- 46 	isamüddeeh P P T, age 33 
• 	

'o:Nàsai,Chodath House, 
'idyoth island., 

A7. ••', dge 4 

: 	bS/o6usaf Iandara1TI House, 
Andioth Island 



Hassan, age 3 
Sb' Sayeed Bukari, Matharapura House, 
Androth I1and., 

Mohanmed S1eern, age 38 
S/O Yousaf, Thailath Huse, 
Androth Island. 

50.Mohaii'irnd Musthafa, age 36 
Sb Pookoya,Neganmada House, 
Androth Island. 

51. 	Koya, age 36 
S/p Attakoya., Mathi 1 House, 
Androth Island. 

 Kamil,age4l 
S/o, mu ,thu Koya, Palathupura House, 
Androth Island. 

 Mit, age30 
SId'Seethi Koa, Lavanai<kal House, 
Aodroth Is1an.' 

 Sakariya, age 
S/.o Muthukoya, Bilutheth I-louse, 
Androth island. 

 Salih, 	gc 37 
S/o Kunikod,Aynarnada House, 
Aidrpth Is1ard: 

 iahmthuHa 'ge39 
SVo SidaqtieBi1Utheth House, 
AdroUIsari. 	S  

 M6hamied1am Naser., age 40 
Sb 	:Syeed.Mharnrned, Palliyet House, 
Androth Island. 

 Sayced Mohrnrned, age 42 	 . 

- Sb 	Kasimi, Achadapurakattu House 
Aniroth. ls1aid.. 

 Hussaiñ, age 29 
House 

AQ:IoQya,;Icunnashada 
/Aidoli 1Iand. 

S 



60 	
1-labeebu Rahman, age 28 
Sb Sayced Mohammed, Kunnel I louse 
Andtoth Island 

61 	Rasheed age 33 
Sb JKoya, 1Kiakkada I-louse 
Andi oth Isltnd 

62 	Cheriya Koya, age 32 
S/0,  Aboo Sarah, Perumpalli House 

• 	 Androth Island, 

63. Mujeeb Rehman, age 37 
SboSayeecl. Buhari, Karakunnel House 
Androth Island. 

• 	64. 	Noufel K, age 33 
$/o Natta'a Koya, Cheriyadarn House 
Andwth Island 

65 	Adil amad, age 45 
Sb Koyamma, Kaiakkada House 
Andi oth Island 

66. 	Shamsu Shurrioos, age 34 
S/o Cheriyak.oa. M., Pentamvilapura House 
Androth Island.. 

67 MohammedAbdul Naser, age 308 
8/6 Jalcel M Kottiathattu I-louse 
Andioth Isldiicj 

68 	ohamnedthahul1a, age 33 
SboKoyanimkoya, Nallal House 
Andioth Islid 

69 	Jbiathullah, age 30 
Sb Kunhisethi, Pci umpalli 1-louse 
Anroth IIahd. 

70. 	Riyas age 
Sb Shaik Koya P. S , Pentambelipura House 
AndrothLSlard. 

7 	 I 

3. 

AN, 
I- 

 IKa/ P P Pandathu Lavenakkan House 
oth 1slahc 



2. 

72 	Rahmat, age 42 
Sb Pookutty M , Mathil I-louse 
Andioth Island 

73 	Mohammed Hassan, age 37 
S/a Sayeed Mohammed, Achammada I-louse 
Andi oth Island 

Shamsuderage 32: 
S/oMuthu óya K,, NelIai House 
An dro t ii Island. 

Mohamme.d Naseer, age 28 
S/p iViuhammed, Pentamvel ipura 1-louse 
/-\ndroth Island. 

Raulath Beegum, age 29 
S/a Thangakoya, Arathupura 1-louse 

ndroth Island. 

Fathahuddeh, age 38 
S/.o Kidave.U.K., Makket 1-louse 
Andioth Island 

78 	Badaiul Mdn, age 32 
Szo Abdul Khadei, Moodamputa House 
Andioth Island 

79. 	ohid/stafa, age 33 
S/Q Ahai n.iya, Jabalpura House 
Aidroth IsFard. 

80 	Mohammed Iasim, age 47 
S/a Kldd\'C 1 VK , Makket [louse 
Andioth Island 

81 	Mhanied t oosalih, age 40 
Sb6,  SayeedjvIohammed, Bilutheth House 
Andioth Is[dind 

82 	Kunhiscethi, ge 47 
S/o Yousaf, Methaiapuiakatte 1-louse 

ioth IsIaid 
:1.. 

( 	83 	I t ma IKoya, age 42 
J 	/hmmcd,. Mald<ett House 

Island 

'1- ' 	.................... 



Attakoya, age 49 
S/b.  Yacoob, 1iyathara House 
Androth Island, 

Ihale:, age 9 
S/b Sayeed, C1erikka1 ThJthiyapua House 
AidIth, Island. 

Eathahll, age 34 
S/o Sayeed Mohammed, Pa11iyett House 
Androth Island. 

Basheer, age 55 
]'hacheri Ivloosathara 
Androth Island. 

MOhaiirned Farook, age 33 
S/o..Nal Iaka ya .L., Tharampalli Makket House 
Andioth Island 

89 	Abooa1ih, a 31 
Sb Shaik Koya, Moosakada House 
And oth Island 

90 	Salccm,age3l 
Sb Seethi, Kaiakunnel House 
Andrhth tlaid 

Is Mohammed Kasirn, age 33
1. 

$10 Sayced Mohammed P C , Pathada House 
AndiotH Islaid 

92. ge 44 
vanakkal House 

93 

/ 

\9 5. 

.5..-- .  

Mohiirnedhissain, age 41. 
51.0 $a yed Ithail, Kandalath House 
Androth Ts1an1. 

abir Khan, age 3.3 
J(oyanrralKoya, "Thattampokkada House" 

cftofh 1slard, 

Podamkakkada House 
Andi*th 1s1ahd 



. 

96 	Akbu C , age 33 
Sb Attakoya K Edayakkal House 
\ndio1b fs1a 

97 	Abdul Vahab, age 33 
/o Thangakoya P , Kunchali House 

Andioth Island 

Mohammed MtiSthafaäe 42 
Edayakk1 los 
Androth lslahd. 

Na'.'as, age 25 
S/o Flussain,Thahira Manzi I 
Androth Island: 

100 Shanavas, age 33 
!; haaii1,  Math ii 1-louse 

Andioth Island 

age 33. 
i. /o Seçthi M, Lavanakal I-louse 
Androth klaid.: 

M.ohamned i3asheer, age 42 
S/6 Ypusal, Nellal I-louse 
Apdioth Island 

103 Shasudei,dge 36 

.0.  

Nalla Koya, Kunnashada House 
Andioth Island 

44 

104 Zainul Abid, age 26 
/o Kida'c K , Palliat 1-louse 

Andioth Lslahd. 

105. Muihu Koya. age 39 
Sb KunhiSeetIi, Makkette 
Andi oth Island 

Mohammed Mukhbeel, age 30 
\\/p oyammaoya, Kerakkada House 

• :-ndioth.Is1an. 
) u. 

f -.. 	 I 
Y07 /Shamuudeen1 age 27 

Sb Koya Kid c vc M P , Pandathupuia 1-louse 
Andioth Islaid 



I 
108 

109 

I 
hihahudhce'n, age 27 

S/p Mutlm Iba, .Pahathupura House 
indioth Is1ard 

Ub.aiduila,. 	29 
S/b Sathar, Kainipur House 
Androth Island. 

Jalal, age 49 
; S/p Yousaf' P..Moodfriüra House 

Androth island.: 

Kidavu, age .55 
S/p In cleen M., iri.yamrnada House 
Androth Island. 

Iidavu, age 59.. 
S/o lrjab, Mekkat House 
A n droth.I s l an d. 

Mohammed Salahudheen, age 26 
S/o Koya TiP., Kandeth House 
Andqth ls.lahd. 

Moharned Shakeer, age 22 
S/ç Kb :nhisetl.i, Makket House 
Andoth Island 

age 24 
S/p Jamal, MyOrnpokkada House 
And.ibth Island; 

Abdul Gafoor, age 28 
S/o Nallakpyä T ? , Bappathiyoda House 
Androth Island. 

117. 	ohamnedYathiya Khan, age 23 
S/o 	Mathil House 
And.rot Is!abçl. 

Nal1a Koya, age 39 
S Kh ad ci P P C 
Aiioth k1dd 
Ti 

19 j knikoya, age 35 
/ Sb Ahmed, 1onnikam House 

A'droth Island. 

NEI 

112 

113 

115 

116 
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120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, age 50 
Sb Abdul Khader, Kaval Chetta House, 
Andioth Island 

122 Abu Nasii, age 36 
Sb Siddique, Kunnashada House, 

Mohammed Aboo Salih, age 37 
Sb.Musthafa,. Ammelam House, 
Androth md 

Koya,age37: 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island. 

Jylohammed Rafeek C.P., age 38 
S/p $,ayed, qherikkal Puth iyapuram 
Andrbd Island. 

126 Mommed Iafek, age 40 
Sb ii1utheth House, 
Androth I1an. 

127.Mukbeel,, ge 28 
Sb, Majeed L, Perumpal Ii House, 
And'r'oth Island. 

128. Rashe.ed jKhpii, age 33 
Sk Kidv A., Biyyadachetta House, 
Ahdoth If4nd., 

129 Moiained T'ook, age 31 
House, 

coth Is!ad 

130. Rahnithu11ah,age 31 
KQyamnla K.P., Bappathiyoda House, 

'7 ' \_-)7'ApdIoth Island 

/ 	ifr3 1. 	harhmed Kasirn, age 30 
y 

	

	 Na1lakoya ennashada House, 
A,ndroth Ts1ac 

- 	

. 

S 
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• 	132. Mohammed Faa1, age 38 
S/a Kiäave M.P., Kandalath House, 
Androth I1and. 

133 Mohammed Ab1 afor T. M , age 38 
Sb 	1akoya, thararp11y Makket House, 
Ahdrath Island. 

Jamal;age 57 
S/dKidave, Poovadakkattu House, 
Androth Island. 

Mohammed Saleem, age 31 
S/a Hassan Kunni, Keyiyoda House, 
Androth Island. 

Koyamma,a,c 47 
Sb Aboo Saleh, Kavalchetta House, 
Andoth Island'. 

idayathul1a, ge 38 
S/o.Koyamma, Karachetta House, 
And'oth Island. 

Abdul'Azeez Khan, age 41 
S/Q Mohammed, Birayammada House, 
Androth Island, 

ShamuddIecn ge 32
1. 

Sb Sd,Qeqie 	Pazhayakamkattu House, 
Androth Is!ahd. 	I 

11$ 1ae 33 
S/ 	yaftko'a, Ammelam House, 
Atidçcth 1s1ar1d; 

N1Fàko/aae5O 
1p.

S/o Ahamed 1.O., Matharapura House, 
Andj'oth Island. 

T-laza Koya,àge 43 
S/p,lidve B,Aliyathara House, 

IIand,. 
- 	S 

 ',':• 	 - \. 	 I 

/ 	/e1:1ieäHssain, age 28 
Amm1am House, 



144 Sayeed JsmaiI,age 58 
Sb 	Abdulla 	P, 1udamkakkada House, 
Añdioth Lsand 

145 AmjathKhan,age28 
Sb 	Buniyamin, Ainrhelarn I-louse, 
Andioth Island 

 Mharnrned Iqb1, age38 
S/o Na11akoy,Ieruthpa11' House, 
Androth island: 

 PoOkunni, age 56 
S/.o YousafJ-Iaj 	Bappathiyoda House, 

nl0th1s1arid 

148 Moharnned Bdsheer, age 38 
/0 Kidave A, Mayarnpokkada House, 

Androth lslàhd: 

149. Chri/akoya age. 36 
S/o KunilKQy 	P., Thacheri House, 
Androth Island, 

150 Nasccmudheei K S P , age 28 
bo Abdul Khadpr T, Karachetta Saiornrnapura House, 

Andioth Island 

151 AbdKayoon,  age 41 
Si 	Sayeed Buihaii M , Kunchali House, 

{h 11hd. 

152 Liyabuiahman, age 31 
Sbo Kunnikoya M P , Chekummada House, 
Andioth Island 

153. K6iihihi,âe46 
S/o lKacler,Purflpal1i 1-louse, 
Andioth h,land 

154 Pathuinmai, 	ge 52 
-:-- 	 1 	.loya; KoJikkattu INaduvi Ikam House, 

>4rdioh Js1ärd 
,-.-.-,.,',... 	• 	 • 0 

"d5 	Siyu1ah, ' 1 25.  
D/ Ilamsa Koya, Aliyathaia I-louse, 
I/d1oth 1s!an1 

. 
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• 	156 Scethi,ae60 
Sb Assainai,2achana1 House, 
Andiotj-i Islaiid 

157 Sadakkathulla, age 
Sb Buhaii V K, Chettapokade House, 
Andoth IIand 

1 . 58.I3asheei, age 	
, 

S/o Sayeed K , 1unniashada House, • 	
Androth Island. 	: ;1 

15.9. Mo.lammed K.tkaishi, age 25 
S/p Sayeed Moiarnrned, Karakunnel House, 
J\ndrothlsland. 	 S  

ag 47 
Sb Kidave K., Kunnurnpura House, 
Androth Island.; 

Nohanmed Ran, age 31 
• 	 /0. Hamza Koya K., Pathummapura House, 

ndoth Island... 

162 Lain1 Abd age 26 
/oJ'4llakoya K C ,Palliyat House, 

Andiqth J!and 

163 Ab4iiiabbai, age 35 
/o Kunni Sectfti, Makkett House, 

Andi:oh Island. 

1 64. 5 ajced. Moh.iiitied, age 54 
St° 	Po.ovädakkattu House, 

oth Andi 	Island 

165 	Attabi,age7 1  
[)/q Oucf 1K JI,Thacheri House, 
Anioth IIapd 

166 I3alks ae3 
P., Thacheri House, 

Adi 01 Ii Island 

. ,40. 
fI 	

) 	

i,

- (i ~ 	e 

a 

Ic 	S
davU K Ammelarn House, 

and 

I 	 I 
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168, Mohammeçi Rafee, age 42 
S/n Koyammakpya, Mayampokkada House, 
Androth 1s1aiid. 

 MuIlakoya; age 47 
S/o Majeed K, LavaakkaI House, 
AndrOth J:S}(j 

 Pookunhi,ag 	46 	
. 

Sin Kidave p:, Arnn1ani House, 
Androth Island. 

 Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island. 

 Kadecla, age 5,1 
D/o Kidave K. Thacheri 1-louse, 
Androth Island. 

 Mu1lahi,age 	- 

Do 1iç1a'éJ3. Palathupura House, 
AndoUi iahd. 

 
ii 

Man7dbrtJi Ziyeed PP., age 25 
Sb 	M.P.Fatbhullah, Purathikkatt Puthiyapuram, 
Androi.h 1 slaiid. 

 Au Akbar K;ae 25 
Sb 	Chcriyal<oya, Kannathimada, 
i\ndroth lslnd. 

 Mohammei 	ajeem; age 33 
S/o Shiikpy 	Kunhali 1-louse, 

iand 	 Applicants •- 

(By AdvbatL Mk BGangesh) 

- 	 .. 
Versus 

1. !'hé Administor.  
Adiiinistratidn of the UT of Lakshadweep 
Kavarathi 6g2 555 

ogricu1ture 
U'I.' of'j akha\ep, Kavarathi 682 555 

- 	
.-,-, 	 t. 

";rpi;s,entpdby4is Director. 	. 	 . -. 

3 to 	ficaats 

. 
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Dcpaitrnent of'Ianchayats 
dpinitration pf the UT of Lakshadweep 

I.ava F82 555 

4 	\/i11e (DWeep Panchayat 
indi othIs1nd i epi esented by its 
Executive Officer. 	 Respondents 

(By Advocàe: Mr.S:kadhakrishnan) 

17. 	0A302/2013. . 

1. 	iafter,age3.5. 
S/o Babuj.an, Pänethechetta I-louse 

• 	Amini Island, 

2 	Faiooqueage33 
Sb Khacje Kulandam House 
jkminilsland. 

3 	Abdulla Koya, age 50 
Sb Attakoya, Malika I-louse 
Amini. ilahd. 

4. 	NaHakôyá; ãe 40 
S/o Abdul!a:Koya, 'Puthoya Kanniyarn House 
Amini Island 

5 	AliMoamnd, age 47 
Sb 	 m NoIaind, Kobani House 
Amirn i1and 

I 

6 	Sai a fudei, age 36 
bo K1dav,  Kotcchetta House 

An ni lsland. 

Jabbar P.0 age 36 
S/o Cheriya Koy'a, Purakkachetta House 
/\mini island. 

 
YousaI age 36 
Sb 1acIe1 Beliyachadachatta I louse 
tr'iipi Ind 

:'• 
I11 	II 

0.. 	NA 4' 	 .' 

. a. Mampurarn House 
Applicants 

- 	(By Advate Mi ( B Gangesh) 



Versus 

2 

The Admin•isti:thor 
Administraion of the UT of Lakshadweep 
Kavaiathi-682 555 

Ducctoi 	ch ofPanayats 
Depailment of Panchayats 
Administi ation of the UT of Lakshadweep 
Ka\'arathi-68.2. 5:55, 

District Panchayat 
Amini represented by its 
Executive Officer. 

4 
	

\'Mlage (Dweep) Panchayat 
Amini Island represented by its 
Executive Officer. 	 Respondents 

(By Avqcaie: Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18 	0A30312013 

Aboobakei P , age 4 1 
S/o, Kuihikurihi,Pa1Iam House 
Kavarihi Is!iid. 

2. 	Musthafa BK., ge 45 
S/0 Sayced, Bakakada 1-louse 
Favarathi Islaid. 

3 	Mohane'd Shafl M , age 34 
Sb Hm.ath,'4 , Malika House 
R21\;al'aill I. Islahi. 

Abdu l Nazr'.P., age 43
1. 

Sb Chcriyakoya K., Aynipura 1-louse 
Ka\'arathi Islaid. 

Yacoob K.P., age 41 
S/o K idave U.P Kuttipapepura House 

•) 	IKavarathi Island. 

\Ilkoya K, ag631 
/o Bh 	.,1<liyarn 1-louse 

u.. 	-1, 	 . •1' 
\'arathl ISlapd. 

S 
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Mujeb.Rehm:U.P., age 34 
/U Alikoa C K , Uthampokakada House S  

Kavaatl Island 

1 haigakyaV P n age 43 
Sb Ukkas, Vadakkilapuia House 
Kavaiathi Island 

Mujceb Rehman B, age 30 
S/.o Tharigako'a, Birelkal i-louse 
Kavarahi Island.. 

	

10. 	Sajitha P.,.age 32 
.D/o All Aiad.am, Poovinoda House 
Kavaraihi Island. 

	

I. 	Basheci P 1 , age 44 
S/0 Mohammed Pal!ipuia, Puthiya 111am House 
Kavaiath IsIan1 

• 	
1 

	

12 	Abdul Rafeek K, age 44 
S/c): Ah edKattirnrnada, Kadapurathaba House 
lKavaiathi island 

	

13. 	Sleem 	34. 
Sb Mohammed C P , Athampapepura 1-louse 
Kavarathi 1l and .  

	

14 	Mohammed 1-40ssain P A , age 29 
5. /o Khahd Haji K P , Puthiya Alikom House 
Kavataihi Island 

	

15 	ShajhnTK, 	35 
Sb I-Jamz, Thrinikad House 
Kavaiathi Islar1 

	

16. 	Anw.arA.P..,g39 
S4o. M u t:h u  Anèpi.ka 
T<avaiath i ,  Island 

	

17 	Basheet S , ag5 
Sb I 1ainzth A I , Saliyabiyoda 
Kavarathi Island 

I 	 II 

4II 

.-)-Ol Abdobakei, Mel i llam  
athi1s1and 

5. : 

)" - 

• 
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19 Harnzath, age 27 
Sb 	Uman I-lap, Aynepuia 

kl 
1ça'aiaih 	Island 

20 MujccbRehrnan, agd 38 
Sb 	I lamzath A I , Safiyabiyoda 
.Kávarathi Island. 

 Manikfan K.P.,:age 30. 
S/a Abdulla A,Kuttit.ppura 
Agatl.i Island. 

 111day.athulla SM, age 36 
S/o.F1mza.tIi B;I<., Subaida Manzil 
Kavarathi lslahd. 

23 Ansai PP,age3l 
S/a Chciiya Koya K P , Pakichiputa 
Kávaraihi tslah.d.. 

. Suliman K.P.,age 38 
S/o Kidav.U.P.., Kuttipàppepura 
Kavaralii Tslnd, 

 YacOob.C;P;, age 40. 
S/a Yousuf P , Puleenakeel House 
Kavaiathils!and 

26 N-i'i l. 	P , age 34 
S/a Zakaiih 	Kochiputa House 
Kavai athi Island 

 SIeeni 
S/p. Han 	dh.V1oda House 
iKäv.rathi Is1nd .  

 AttakoyaB.,age4l 
S/a Aboobacket M I, Birekal I-louse 
Kavatathi Island 

v . 

29 Nausha 	V 	ge 30 
$/o KhlN4d, Palliveedu House 
Kavaiatli Tslan' 

Iqubal K K 	age 31 
4s9hammd 	

, 

:Isv.P:Y..jKunnarnkalarn I-louse 
Ta'ijthi Island )( 11 

S 



	

•°•:. 	 •: •-- •• 	-3S 	- 

	

- 	
: 	 I 

31 	AshikAliCP ge30 

	

• 	S/o Au K , Cheidipapada I-louse 
Kavai athi Island 

32 Mohammed RaE P , age 38 
Sb Chciiya Koya Pallicham, Pulipinnakad House 
Kavaiathi Island 

33 	Pookoya P P , age 48 
Sb Babuja n M , Putnyaura House 
Kiltan Islapd 

34 	I-1ussaina!iI P , age 33 
S/o Muhammed C , Kuttithayapura House 
Kavaiathi Isldnd 

35. 	S!aimh M::age  37 
/o 1-Iam7ath Nil , Maidanoda House 

1avaiathi Island 

36 	Kaja 1-lussairi C , age 37 
S/p Ahamrred Kian T P , Chungam House 
Kavaiatht Island 

	

.. 	:i. 	•.. 

	

I 	I 
37 	Mije'el..ehmanTK ,age38 

Sb I liii iii kad House 
Kaviiathi I slanci 

38. 	ohanhed hft K.P., age 32 
Q : Ydb0 	Kakachiyapura 1-louse 

INa vara hi 

39 Mohammed R1i B , age 33 
5/0 Attak'idave I' P , Beeranthoda House 
Kavaiathi 1land 

I 

40 
S/h.0 Pti!eènkeeI House 

J 	 •I 	1 
d Ka\iath1, shi 

1/ 	 .. 

i 	 IJ' 
41 	UrnmeuK ,age 37 

Sb lidaifa C P Thekila 111am 
I 	.... 	. ..... 

14  S 	'o 
/ 	 4 /ohammed Rafeek, age 37 

karachiyapura House 



	

-. 	 ... 	 ''•.''"j 	
- 	 -. • 

20 

	

3 	Mohimmed B, age 31 
Sb Kidcive K P , Baiakaioda House 
1(avaiaihi Isl4id 

	

-4 	Jaleel P , age 43 
Sb Atai Veloda, Poovarnmada House 
Kivaiathi sIand 

	

45 	Delhath, ae 33 
Sb \ohiiined T.,: Aniahathakepura 1-louse 
Kavarathi Island. 

[1 

	

46. 	Sharaftidheen, age 24 
S/oAli A., Poovinoda House 
lca\'arahi Island: 

(By Adyocate: W. KftGangesh) 

Versus 

I he Ac1mipistitoi 
Adrmiist.i htion of the UT of Lakshadweep 
lKavaiai.hi-62 555 

2 	Dcpi tmcAi f Agi icu Iwi e 

UJ.pfl..akh4d\yeep 
Kavarathi-682, 55 represented by 
its Dirctoi.- 	- 

3 	Director ,oJmnchayals 
Dcpai tment of Pnchyats 
Adiiinisu auon of the U I of Lakshadweep, 
k1\alathl7682 555 

4 	Disuict PcflChciycU \ 1. 
dth 1 I 	C5L ntcd by its 

1eutiie:Offidr. 

	

5. 	Village (D\'ç.) Panchayat 
Kavarthi siaiidjepresented by its 
E xecuuve Offi.ei 

(By AdocateMr.S.R1hakrishnan) 

	

19 	OA 3912Ol3 

	

I 	 iei, age'34 
1-1amsa Bathunmecctta 1-louse 

	

/ 	/\jitht 1Ind 

	

V 	/u-.'........ 

Applicants 

Respondents 

.' 	V_i 



7 

P.1.Siraj.age31 
S/o Abusaia, Putjiyaillam 1-louse 
/\mini Island. 

K.K.ftazak, age. 27 
S/° Kbderkya, Kunniyatarnkakkada 1-louse 
Amini Island 

6 	P Ashial age 3' 
S/b: Ahn -ne:d, PFIam: House 
Amini Island 

TC..Mbos, age44 
S/C) :Attal<.oya; Keelachery House 
Amini JsIaHd. 

B.Kasmikoya.. age 42 
S/o.Cheriyakoya, Ralapp House 
Amini Island. 

CA.AaJcóa, age 41 
S/h IIi akoya, Chnmthabelli House 

laheem iN', ae 33 
S/o Abd ul lakoya, N4aclarn I-louse 
Aiiini Islahd. 

Pookunhi 
Sb T.C.Yousaf, Noormahal House 
Amini Island. 

(By Adocat:r.K.B.Gangesh) 

. 	: 	. 	 Versus ......... 

\ :leAdmiiisU.ator 
•.:/iiiistrti;11olt11e UT of Lakshadweep 

TK7aiathi-682 555 

Applicants 



. 2 	1)ii cctoi of Panchayats 
Depaitment 91 Panchayats 
Administi ation of ihe UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Dii cctoi of Education 
Diicctoi ate of Education 
Administi ation of the UT of Lakshadweep 
Kavaiathi-682 555 

4. 	Viilagë.(Dwcep) Panchaat 
A m i n i island represented by its 
1:xecuuve Officer. 

(By Ad.vo..ai.ê; Mr.S.:Radhakrishnan) 

20. 	O.A No. 325/2013 

M.ohanmed Abdul Razak 
Sb. U.K. Nall.a.Koya 
Atalada House 
)ndrott Island.. 

MoOsa. 
Kandilam I louse 

idàthfs1aid:.1 

3 	llamziKoya 13 
S/ô Abdul Kjiadei 
Bii iyammada I louse 
Aiidi't Islad. 

(By Advocate Mi K 13 Gangesh) 

rsus. 

lThç Administiatpr, 
Administi ation ol the Union Teii itoly 
911 alshadwcep Kavatathi —682 555 

2 	Jhe Diiectoi (ivices) 
Adinrnsti tin of the Union Tei ritory 

shadVee (Secretai iat), 
Kvaiatti - 682 555 

\ 

	

&f 	
\;••, 

\!7 	\"• le itmcnt of Envioi nrnent of Foi ests 
) pTeritryofLakshadweep, 

\ 	\ 	 athi —682 555 
/ 

Respondents 

Applicants 

Respond e us 



• 	
H.! 	

4-3 

(By Advocate Mr. S. Radhakrishnan) 

21. 0A326/2013 	S  

Savadl.K.,age4O 
S /0 N4ohammed A.P., Th.i'rinikkadu 
Kavarathi Island. 

AboobäckerP.P age 43 
Sb l-Iàrpzath K.P., Pallipura 
Kavarathi Island. 

Aboobacker P.K.., age 34 
S/.o Fathahul1a,1u!eenakeel 
Kavarathi Island. 

Jelangeer AP.,age 32 
S/oI-Iameed, A Iiaj.ura 
K a varath i I s 1 md. 

5. 	Shaja1in 13., 	35 
Sio Kiclavc, Iadayi 
I<av.aathj Island. 

• 	 • 

• 	(By Adiod: Mr.K.B.Gangesh) 

Versus 

The Adniinkirator 
Administration of the UT of Lakshadweep 
Ka''arathi-682 555. 

2. 	Dircétor of Panhayats 
Dbpartiiient. I Panchayats 

11WJ$trati9fl of the UT of Lakshadweep, 
Kcivqthi-68 55 

• 	 S i 
Ii . 	. 

3 	Dbpimert of Science & Technology 
Ui1iitn Tritoi' of Lakshadweep 
Kavarathi-682 555 

H. rpresented by, its Director 
• S 	...

' 	 S 

Village (Dwc Lp ) Panchayat 
• 	• 	; 	Kvarathi Island represented by its 

l.xccutivc Olflber. 

(B Advocate; Mr.S.Radhakrishnan) 

A p i lie ants 

Respond en ts 



22. 0A32712O13 

I. 	i'ai'ook, ge 40 
Sb Kunhikoà, Pulif5pinakkad, 
Kavarathi island. 

Ummer FaroQk age 
Sb \' . P. Kasm i I(aiTholapura, 
Kavarathi Isftind. 

(By Ad\'ocalc: lvii'. K,B.Gangesh) 

Versus 

The Adm n is Ilator 
Administration of the UT of Lakshadweep 
Kavarathi-682 555. 

2 	Dii ctoi of 1anchayais 
I)cp-u tmept of.Panchayatsi  
Admintti auon of the U F of Lakshadweep, 
1.avaiathj-$2 555 

:De.parthiciit of Lnviioniyieiit & Forests 
Union Territoi' of Lakhadweep 
Kavarathi-6$2 555 

\'i I age (1)ycp) Panchayat 
ka vat ath 1 1 sland epi esented by its 
1Ixcctt.ivcOfflcer. 

(By Adocae: Mr.S..adI7akrishnan) 

23. 	A3'SL2 	; 

I. 	Sai i'll C.i 	gc 34 
S/o N4oham6od I1aj i, Chendipura, 
Iavarathi. 

2, 	Sainul HamccdP.P., age 39 
Sbo Attai K.P., Pokat'a Chepura I-louse, 
Ka\, arathi. 

K.P.,age 35 
lamzaIB.1., Karutholapua House, 

7 	 S 

47 

S 

Applicants 

Re s p0 n dents 



5. 

App! icants 

(By Ac1:vte:.Mr3.GangeSh) 

Vets us 

The Adnifli•strator 
Adtninistration bfthé UT of Lakshadweep 
Kavaiathi-682 555. 

Di rector of Panchayats 
Deparrnent of Panchayats 

dffiiistration of the UT of Lakshadweep, 
athi682 555. 

I; 	 I 
,tJ olEdLication 
Dirèdtórate of Education, 
Adilliflistrat'01111  of the Union Territory 
of' Lakshadweep, Kavarathi-682 555 

.4. 	\/illage (Dwee1) Panchayat 
Kavarathi 1slari1 repi esented by its 

xecuti'c Officer. 

(By Avat: Mr.S,Rdhakrishnan) 

24 	A32)/ 013 

1 hahua Bjum N)1 M , age 38, 
h Rauni, ftzeed, 'Madeena Manzil, Kiltan. 

Supervior, pl I'wisiing Centre Kiltan 
Djsrit Pane ht, K i!tan. 

2. 	Shahul I-Iame.dP.K., age 50, 
S/oSayed Kya P.S., Thottathakkara 
Store Keper(im Clerk 
Cóir T'vistihg 'entrè Kiltan 
listrici 1nchay; (i !an. 

JTK.aenudbeenage 33, 
S''d Abdilla JKoya, 

Kiltan 
\11pc\, Con [wisting Cent! e Kiltan 

i'ic Pahc1ayat, Kiltan. 

Respond en Is 

- 



I: 

(By Advocate 'Mi V Mohanan) 

	
. 

Veisus 

I 	I hc Adminisu aLol 
i\dminisu cltIOfl ol the U'l of Lakshadwcep 
Kavaiithi-6S2 555 

2 	Dii ectoi oI Pnchayats 
Deptmerit of Panchayats 
Adhiiistratibn of the UT of Lakshadweep, 
Kavarathi-682 55. 

3 	The Chief Executive Officer 
District Panh'at Unit 
K i I tan. Union Tern tory 
of Lakshadwecp-682 557 

(By Ad,vQcatc: Mr.S.Radhakrishnan) 

25. OA 331/2013 

I IUSSdIil K C , age 34 
Sb6 Sayded Mohammad A M 
Katliyarnchat ta (I -lous), Agatti Island 
Ut o1Lakshad\'eep. 
Working as caqal labourer in the Department of 
Sçien& Technology, Agatti, Lakshadweep. 

2. llvdei.P. 	, 	4 

Sb 	Sayeed i3611ani l-Iaj i U. 
1OlKsippa.Quse.), Agatti island 
U I oil akhadwcep 
Vo1lKlng is casual laboutet in the Department of 

Science & Technology, Agatti, Lakshadweep 

1 	I 
3 AuAkb  ai 	J 	age 39 

S/ 	I-Iamza 
Kunnabiyqda Hbusc, Chetlat Island 
(ii ol I akshadv'eep 
Woi l<ing a 	csdai I bo rer in the Depaitment of 
Scicncc & Têhloidgy, Agatti, Lakshadweep. 

27 
r 'Sb 	Scdikoya A 

'athiy'oda (House) Cletlat Island 
Ui 0111  áksh idweep 
Wn king 	b c asua 	laboui ci in the Depai Irncnt of 
Siuice & I ecInology, 

Respondents 



(By 

2 

91 

ri 

5 

Applicants 

akose, Sr. & Ms.Daisy I.Daniel) 
s 	 . 	 . 	 . 

I 	 i I j 

;v'erSUS 

The Adrnmistator 
TJT f Lakshàeep, Kavarathi-682 555. 

Chairperson 
Village (Dwécp) Panchayat, Agatti-682 557. 

Chairperson 
village D'vV3); Panchayath, Chetlat Island-682 554. 

T1J,uioScic.tiflcOcer 
Depaitmerit 6fS6ence & Technology 
Chetlät-68:55:4: 

The Juior Scieñific Officer 
I5epartment of Science & Technology 
Aatti-682 

6. 	I)irector of 1a,rchayath 
Department of Panchayath 
Kavarathi-682 555. 

By Adbcat: Mr.S°.Radhakrishnan for Rl,4,5 & 6) 

26. 	)A )332J 13 : 
S  

5.1) Harris 
S!o.1'akunhi 
Saiianivapura,Kiltan 
Lâkshàdwep.,. 

K.Azhar 
S/o.Siyed 13u)?an 
Kii'iythi \'odu ,'Ki ctan 

Kuhh,ilwya 
I 	, 	1irnaUia, 1i1 ltan 

Mi 	Haruaj) 

. 	.' . . 	 Versus 

Respondents 

Ii 

Applicants 



Adminis1iati 
Ui ihn"l i i cn' of Lakshadweep 	 I 
K VdI itti 

2 	Dii cctoi o1Panchyats 
ljnion1 cii 	 y of Laksh dweep 
KdVcii atti 

3 	Sub-Divisional Officer 
Kitan 1slandUnionTer:i(bry of Lakshadweep 
K ii a 

4. 	Director, 
Seryic.ps, 	1 

of Lakshadwccp, Kavaiai.ti 	 Respondents 

(13)' Ad\' ate: Ivlr..S Rdhakri.shnan) 

27. 0A344/2013 

I. 	IKassim A 
S/o.Aitkbya P.P 
Aliyaihara F-louse, Android 

2. 	ialaftiddin N 
/o Attakoya N P 

Ncngummada i-louse, Andiott 

3 	N.4oha6imed 1-lassan C E 
Sb 	ik oya SVP 
Edayakka1;11use, Androti 

Ivlohammed Iafeek C.K 
SIo..Koya K.0 
Chcriya Kakkanal 1-louse, Andrott 

MoHniicd- Kaia1uddin M .K 
Sbb.Shiha.buddin Pookoya Thangal 
Mavaiikakkada I louse, Andiott 

6 	\40hdftimd Bashcei C 
Sb Pookoya 
I dà',kkcil I louse, Andiolt 

r 	TT 	 .......... .1 

\NQôrui 1-la:  san A 
./ o/ oNaI1ay :a.koyaU.K 
/ 	-' 	 \ 	•.\. 	. 	.. ...... . '2\a1ada I louse, Andiott 

I 	 U-) 	
• 	.. ...... . 

....... 	 \/ 	// 	. 	: 	................ 



$ 	Muishida Bgum C N 
D/o I atc. Shamsuddin 1 hangal 
Chemayath 1'alakath, Andiott 

(By Advocate Mi KB Gangesh) 

\/eisus 

I he Adrninistiatoi 
Adniinisti ation of the Union Teiritoiy 
olLakshadwcep, Kavaiatti —682 555 

Director oiPchayats 
Deparmcnt of Pa.nchayats 
Administi ation of the Union Ten itoi y 
.o[Lakshad\ep; Kavaratti - 682 555 

J)cpartrpent of Electricity 
Ui ion l'eui'itpr' of Lakshadweep 
iKavarai.hi —6:8 : .555 

V llage ([Nvccp).  Panchyat 
Andl-Ottlslabd icpi escnted by its 
I xccuuvc 01f'icci - 682,552 

(By Advocate Mi Radhaki ishnan ) 

28 	OA 345/2013 

Ayshomma 1 C 
D/o Fiamsa, EI1áchetta I-louse, Agathi 

2. 	Iecfathu mm:a .1?:. v•'•. 

D/o Kasmi Koy, Puthanvced House, Agathi 

3 	KadecjaP K 
D/o Koya i ths

L
an 	ak , Punad House, Agathi 

I  

4. Abul MuthalifN'K 
"/o Attakoci, Mayamkakada House, Agathi 

5 ..AbdI.Shkoi 
S/OLaeUsi: 
Melaillam I louse, Agathi 

K 

/( 	
A gath 1 

)ranooi P 

f"  

Applicants 

Respondents 



10. NazerK 
S/o.Kidave 
Kunnikathiyàpàda I-louse, Agathi 

Showkatha1i. M 
S:/o ,UmmerB 
fv1akayachoda House, Agathi 

Sad N46lmmed l 
S!o.Poä1<o41l 
1Kept[ FIoue, Agathi 

NasecrP 
S/o.Mutlialif K 
Puihada I louse, Agathi 

Aboobackei N.M 

anzi 
S/o.Abdul Rahman F 
Nafes 1'11, Agathi 

dilSa1àm.T.P 
S/bChiiya Koya C P 
l hc.piithiya 111am, Agathi 

A1i16aKK 
S/b,Jylohamird Koya 
lKakkada I-louse, Agathi 

AzharC 
S/o.phnimed Koya T.P 
Chal lalKkad 1-louse, Agathi 

/o 	bobaekbr K 
1.oya. 'UP. 

* ( 	. \1 	4hjkiàdã I-louse, Agathi 

)MI,EL . 

\'T,4-, •_L._-<" /jLate 	 ad Haji K j. 



20. 

21 

22. 

23 

24 

25 

Kulalinodd !Iosc, Agathi 
1 	

1 

	

itl 	t 	 1. 

$a\td 1Vohamned 
Abdulla P 

Mai iyathoda louse, Agathi 

rvluhammcd Kova B 
Sb Koya 
Biyaihabiyoda 

I 

I-1ouse, Agathi 

Naicesa M.K 
D/oAbdui.laKOya K 
MoOthamkak1Uc1a I-1ous, Agathi 

Koya P 
'-10 Kunhikoya 
Pondinoda I lodse, Agathi 

Kasmikoy K 1 
5. o ..AbbpbackQiKo.ya 
KaiTiclln1c11nii'\Odcl Puthiya 111am Agathi 

Aboobacker UP 
/o i\li Mohammed 

Uppathoda HOuse, Agathi 

1adaiudhec11'V 
Sb Koyasñ' 
\11jda1\4afl711, Agathi 

	

27. 	 i P 
D) M6h7arnmed' S 
I3apatliiyoda Touse, Agathi 

28 H dnbi M 
I)/6.Aaky; 
Maii iyam Sc\'iyOda I-louse, Agathi 

	

29. 	lafIci A P 

26 

gTol 

j/ . • ? ' . 
/ y 

31 
•••• 	

.•: 

) h 
•,' 	:1  

It 

jappada tlousc, Agathi 
I 

k&c1tienMP 

uiamni1obse, Agathi 

iluthukoya K 
iyapappada I louse, Agathi 

- 	 i 	•• 	• . 



3 

3 

3 

Nascer 1'.P 
S/o..N'1uhali I 
Tihekku POOliva 111am. Agathi 

01  baid U 
S/o.1- lamza U 
Ummnciodachetta House, Agath i 

Syed Mohimmed K.T 
S/o.i\boo $alaF 
!K,alanth ithiyoda House, Agathi 

111. 	P.l 

P . 
o.Sd)dM01hIT1d 

1-louse, Agathi 

Abdulla l 
S ../. FuhahiJ,l Ia 
13 iyashahiyoda I-louse, Agathi 

ii aj arom ma T P 
1)/.i\ ?C1 u. 1. ;k 	eij<oya P.0 

I hL h. Lu PutInyai I Iani, Agathi 

41 	T"K in K 
1/b:'1ha1k1.3. 
1 bi uilka I louse, Agathi 

42 	AsIia! B 

"I3iycishabiyoda I louse, Agathi 

1  

/ , ,' 	['I3. 	fvlai'riyambi B 
U/u Jmmei C 

/ cubahodci I louse, Agathi 

- 



 NissamudhcenV.K. 
,io.I lamza C,K (Late) 
\'adak Keela lllam, Agathi 

 Cheriyà Koya A.K 
SIo.Kpya P 
Ali1aJ.unnimmada 1-louse 
Agahi 

 'lohammed Au CJ 
S/o.Kasmi Koya A 
Chchalakap9da IIouse, Agathi 

 Sayed Mohaimed K 
S/o.YousaiA 
KunnUmprani House, Agathi. 	 Applicants 

(B)' 	 Gangesh) 

- 	 Versus 

1. i 	Administrator 
Adipinistratiqi of the Union Territory 
0 17  Lkshadwep, Kavaratti —682 555 

2 Department 	f Agriculture 
U ni on Territory of Lakshadweep, Kavarathi 
Represented by its Director - 682 555 

3::ctof of Pnchayats 
— 	- ,,DiDa'rtmc1t o.f Panchayats 

\Admn1ll tion of the Union Tei i itoiy 

0(1  al.SJiiçlwecp lKavalattl —682 555 



514- 	

[] 

4. 	Village (Dvep) Panchayat 
Agathi lslaiç1resnted by its 
Lxccui.ivc Otfioei - 682 554 

(By Advoatc Mi Iadhakrishnan) 

29. OA 346/2013 

Respondents 

Ummer Farook Shall 
Sb, A boo sal a 
Malikakal I-louse, Arninii 

P.A Sayedali 
S/t.Ilamzaky 
Puihi.ya Ashröda House, Amini 

RàhiiaihE3eai+ 
[)/o Ahamëd,: 	Malikakal House, Arnini 

Ahamedkoya' 
SIp.Koyakidavu, Surambi House, Amini 

Vliyahi P.C .  
l)/o.Ahthukoa Palliyachetta House, Arnini 

Bëbi 
I)/ç 1 lamsa, l'v1allipuia I-louse, Kavaratti 

7 	Altkdya V P 
Sb Att.akoya, Vadakkilapura, 
Karatti 

(By Advocate: M'.K.B (iangesh) 

Versus 

I. 	l'hc Adminisrator 
dmiiiistration of the Union Territory 

bfI1..a1shadweep, Kävaratti —682 555 

rector 

.- 	-.,. 
j. 

of Panchayats 

/ 7/ 
	

\ r3cwtmc6t of 
U 	 iintstrPuon of the I)nion Territory 

) r'khaeep, Kavaratti - 682 555 
. 	 Je 

.: 

Applicants 

p 



..I::;:,:'n :•• 	••i. •:i;c:; - . 	' 	 ' 	 -----------.----.-.-- 

I 	 I 

I  

• 	 : i' 	
:i. 3 

II J  

3 	'bbatqCati1 
fLalhadweep 

1ardth1Ied1t?y Thrector of Fducation — 682 555 
I) 	Ii 	 i 1 	]IjiI 	 II 

. 	.... 
4 	7 i l1 age (Dwee) Panchayat 

Arnini IsInd ipresentl by its 
lcutivOffcer - 682 553 

5 	Village (Dwe'ep) Panchayat 
Kavatatti Eslnd repieserited by its 
Executiye Officei —682 555 

(By Advoct Mr S Radhakrishnan) 

30 	Ok347I201 

I 	uharabi P 
D/o IKunhikurthi 
Pallichafli :  JJUse,. Kavaratti Island 

2. 	Mahainoor.M.? 
I),o l-lainzath' 
Molakeputa House, Kavaratti Island 

LI I  
3 	

j ft L 1jfl)  I I  
t)1 	hatiicI. 
U !1ikaraprJ Kavaratti jsland 

II 

4. mnaPV 
[)/o Mna 
Puthiyavedu, Kavaiatti Island 

5 	SaiornrnaKP 
1)Io Ibrahimkuty 

ee!akpchictiiyapurarn 
Kavaiatti lsladd 

6 
....... 

'hfatt' Island 

7 	Bb1YA, 
I 	- 

. 	Avappada I-louse, Kavaratti Island 

eebi Aynepuia 

Tffl - o Abdurahirnan 
* 'yneura 	ouse, Kavaratti Island 1 l  ' 

I 	I 

AM 6 Qr  . 	. . 	.... 

Respondents 



9 

10 

II'I 	j 	 I 
'1 

I 

RaImath }3egU B 
il.  

Baliyali 1 1ôuse Kavarati Island 

Sadihath V M 
[)/o Valiya Abdurahiman 
Vadakkumelac.hadalTl, Kavaratti Island 

Thyl. T. 
I)Io Ahamrnd K P 
Tottathapui a, Kavaratti Island 

Beefathumma B 
DIo Aboobackei 
Beeiamthoda, Kavaratti Island 

12 

13 

U 

Rähhith Beegum P.P 
D/o.Attal K, P. 
Pochaiachepuia, Kavaratti Island 

I4aij anath 
f)/o Muthu Aynanuia 
Kuthj ppappcpul a, Kavaratti Island 

(By Adyote 	B Gangesh) 

Veisus 
- 	 -- 

The Administratol 

=ha
Union Teiritory 

dw,eep, Kavaratti —682 555 

2 	Dncctoi (Sei')iccs) 
AdministiaUon olthc Union Territoiy 
of Lakshadw 1dep (Secietariat) 
Kayiatti - 6555 

I 	I 	I 	 I 

¶ 	
I•, 

3 	Diectoi ofIbdustis I  
- 	Uthdn IcIllto1/ofLakhadweep 

Kavaiathi terescned by the 

7 irect6i of Industi 

Mi S Radhakrishnan) 

., 

- Respondents 

Applicants 



3. 	Anwar Hussain 	1 

I)/o.Essa 
Konapura HOuse, Amihi, 

4 	Sajitha Beegurn 
.V680eed'bdu1la Koya 

J3eIi House, Arnini 

kaii&dathbi 
S'h .ai.koyd.  

Monakkallachetta House, Amini 

1Fassaihar 
S/o.M ohamrn;ed 
AIirninechett:House, Arnini 

7 	KCN 1asa 
Sb Ij- aimsa 
Kult4vadachetta House, Amini 

(ByAdvdcate vr 1KB Gangesh) 

I 	Versus 

1 	1 he Administrator 
Administiation:  of the Union TerritoryP.
of läkhadwee, Kavaratti - 682 555 

2 	Diiector of Panchayats 
Department of Panchayats 
Adminitiatibn of the Union Territory 

:tmCtT1t oi.hçIucation 
.&rit'ry f :L akhadwee  
ii represented by 

toi)of Education T 682 555 

25 55 

.c ,  

A 
/ / 	1Ci 

rJ Di 

c\ \ :•J 

Applicants 



. I 	 I  
y11e (Dehcyat 
Apini Is! 	s!nt1 by its 

	

-682554 	 Respondents 

(By AdVoèat Mr S adhakrhnan) 

32 	0A35012013 	
I 

Moharnied }iasan 
Sb Abdul Kadr 
Mohapuiakkad House, Andrott 

2 	Abdul H ass an 	V 
Sb Attakoya' 
Kathatt HousQ, Andrott 

SayedMohaiiied 
Sbo.Aboosala: 
:ar?.Chetta House, Andrott 

Mohammed Hussaiñ 
.Sbo.Moharrirnc1 
lappathiyoda House, Andrott 

5 	!ijuddeen 
SI9oya1flrha 1.oya 

	

rkad Fou5e, Andrott 	 Applicants 
/444 	4 

1 4  

(By  A. 	Mr K B Gangesh) 

Versus 

he Adminitçator 
Administi ation of the Union Territory 
of Laksha1weej, Kavaratti - 682 555 

Director of anchayats 
Øpateit Panchayats 

of the Union Terntory 

kM4? itt 	I 
 ss 

I 	II 

Dstrct Panclyat 
by  its Chief Executive Officer-682 555 

JIJI

-  

1 

'\4' \Village (Dwéep) Panchayat 
nt1t6 tt I'Jand reDresented by its 

j 	ëütiveQ1rT-62 554 	 Respondents 

J 	p 

" 	By (dvocate Mt S adhaknshnan) 

I 



. 

33. 

2. 

1: 

5,9 

4. 	Yousaf 
S/o..Pookoya 
Puthiya Eddiyãkkal House, Amini. 

(By AdvOêate: Mr.k.B Gangeh) 

Versus 

 
AdlThnistrthion of the Union Terntory 
bLkhade,p, Kavaratti - 682 555 

Director of Pánchayats 
Iartnent of Panchay'ats 
AdmlrnstlatlQn of the Union Terntory 

Jk had weep 
iátti - 682 555 

3 	óartnient of Women & Child Development 
Uioi 1enrifoiy of Lakshadweep 

Repiesent9d y its Ditector 682 555 

ViiIg (Dwe,é) Panchayat 
tirtt Island represented by its 

Execótive Officer - 682 554 

llg (Iwp Panc!iayat 
Amiru Island tepiesenred by its 
Fecutivc Officer— 682 553 

.1.1 

(Bycatel 'Radhaksishnan) 

34 ) 
p 	 I 	 I 	 JI 	 I 

-' 	
. 	 •. - 	 1 	, 

Ii... 	 - 
rr1r 	_- 

Applicants 

Respondents 



; 

Moharnrned Ji/z Khi 
/o 

71a1did Hcusê Andtot 

. 

,f 	(•( 

\ •\ 

2. 
Sb SavedMoHâfnmddt(o 

3 	MansoorAli 
S/o.Muthukoyà 
Pentanve1ipiraHoi.isej Andrott 

4. 	MOhammed 1`isa1 
S/.Sidequë 
Makket 1-louse, Andrott 

(By Advocate Mr'K GangeTh) 

Versus 

1jlmie Admmistiator 
Administration of the Union Territory 
of .  Lakshadwcep, Kavaratti —682 555 

2..epar ixnentdAnimal Husbandry 
Union 1 e i itoiy of Lakshadweep, Kavarathi 
Rcpiesepted by its [irector-682 555 

3. brecornchayats 
Uep'nent fPichayats 
Adrninistinon of the Jnion Terntory 
of Lakshadwôep 
Kavaiathi —682 555 

4 	7I0ag (Dweep) Pnchayat 
Andrott Island represented by its 
Fxecutive Officer - 682 554 

(By Advocate Mi SRadhakishnan) 

35 OA 35312i 

4. 
I 	

I 

1< 1keë 

Agatti 

I 

Applicants 

Respondents 



61 

2 I MiUkoOr 
Sb 	Gioddioanired 
Kee 	uipr 	t-1oi 	gatti 

3 
r 

TPAhiad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

 K:P.l-1ôi.akoà' 
S/o. Aboobacker 	I 

Karnaknalrniyoda Puhya 111am House, Agatti. 

 K.Showkathali.... 
SIq..Syclu biikhari 
Kondinoda HQUSe, Agatti 

6 B Sharafudheen '  
Sb 	Ummer Ella 
I3eeyakut1iyoda House, Agatti 

7. '.K.Mohãhind Mükthàr 
S/d.A1dullaIKoya 
Vadakk Kunninarnel House, Agatti 

8 bdu1 Rahiin 

JfJa Hcuse, Agatti 

(By Advqt 
I 
B Gangesh) 

I 	j 	
Versus 

1. 
:. 	. 	......... . 

jt 	p 

0. 

Administration of the Union Terntory 
of I. akshadwpep, Kavaratti —682 555 

2 Departrncr)tf Animal Husbandry 
LQn i,Pti.Tet*itô'. of La.kShadweep, Kavarathi 
Reprsntcd by' its Dii ector —682 555 

3 Theç1? ofPichayats 
Dprt1. 9t 	Pnchayats 

of the Union Territory 
dw 

Kavaraw - 682 555 

(3y 'gU e 	its 

Applicants 

Respondents 



. 

(By 

App! icant 

2. 	'Vhei'D'ifctbr (Services) 
Administiation of the Union Territory 
oI L:akshadwep (Secretariat), 
1avratti 	682555. 	H 

3 	Department qf Agriculture 
Union Ferito! of Lkshadweep, 
Kavafathi L  682 555 
Repñtédb' its DiredtOr. 

(By Advocate Mi S Radhakiishnan) 

37 	0A355/2613 

Respondents 

Muthukbya 
S'/ô.Shiko'a 
Kâkkna! llouse Andrott 

Atkil€: 	: 
• 	 . 	

.: 	 I /oAsinar 
'Nuiad Houc, Andrott 

	

(By AN't.4i 	Gangsh) 

• Versus 

I \'l 1\Adrninstiaor 
iIn.trtion f the Union Territory 

. 	Tkhadweeb; Kävaratti —682 555 

• 	 i ;/:S 	 1 	 • 

App! icants 



3 

-. 	 G3 

2. 	1)irecthr of Pnqhayts 
Department biPancbaya.ts 
Adm rn istration' of tHe Union Terntory 
otLakshadweep 	I  
Kaviatti - 82 555 

3 	Du ector of Port, Shipping & Aviation 
Union 

.i 
 erritot y of Lakshadweep, Kavarathi-682 555 

4. 	VTI'Iage (Dweep) Panchayat 
And rott Island repr.'serited by its 
Executive Office - 682 554 

(By Ad'qca: ?vlr.S Radha'k.i:ishna.n) 

38. 	QA356I2fl1. 

1-ajaimrnabi 
D/o.KoyaKdayeM 

Kapeni 

MK.C1ieriyka JOy 
S/Q.MQha1111d ; KOy 1-taji 
Ma1riiikkakad HQs'e, Kalpeni 

	
Applicants 

(By Advocate: N4rK.BGangeh) 

Vrsus 

1 . 	1 h e Adniihitratot 
Administia dnti 	of the Union Territory 
p,Lakshp, Kavatti —682 555 

2. 	icanôhaat S. 

Respondents 

diintiVion of the Union Territory 
d'Laksha4veep '  
Kaartti —62555 

VI.. age ([vk) Phchayat 
Kalpni Islid çeprè:serited by its1 . 

utiveOffiqer - 68 552 

' c
adbkri shnan) 

1 	' 	AbuI Sal,arn 
' 	' 	 4t'yaicoya 

Respondents 



A!ikakadai-1Ou, Ka1pni 
:L9 

/ 	
I 

MaThcidwi, 	1p1i 

R Sakeer Husaw 
Sb Mohammei Koya 
Pecchiyath Hoie, Kalpthi 

Abdul Lathë•ef. 
S/o.Pal!affi Kurihi Koya 
Nenempappada 1-louse, Kaipeni 

Attakoya 
bo Kasmi Kpya 

Ak 

Kunhipuva1d,House, Kaipeni 

Abdii Naser 
Sb Muthu oya 
N4alrnikakada I-louse, Kaipeni 

M.K.  Kha!ee. 
t0 :1i24mz4 Ioya 

Maim ikakada House, Kalpeni 

Mohnimd 1asei 
/o Mohammed Koya 

Peechiyat'il House, Kalpeni 

/oSIai Ko)a 
tv1m me1 House Kaipeni 

Cheriya Koya 
So Ahmed 
Nedyarn 1-louse, Kaipeni 

Mohammed Koya 
So Kunhi Koyd 
chciyapw akad -1ouse, Kalpeni 

Ab o 13a kei 1 

_--- •. 
Ka1açruyoda b-Juse, Nalpeni 

1 1, k ya 
\ 	qKunhi Koya 

1-louse, Kaipeni 

• ; 

-- 
.  

 

 

 

 

 

 

 

 

 

12. 

S 



o 

 

 

Em 

e, Kalpeni 

15. 

17 

W-11  

Le 

 

 

(By 

AbdUl Flakeern. 
S/o.cheriya Koy:a 
MeFachedañ House, Kalpeni 

1-fajirommabi.:. 
D/o:Kasmi Kb,'à. 
Ak.kara 14ouse, Kalpeni 

Huthaiith' 
1)%d.Abbs 
AraIa!ai i-iode, Kalpeni 

kashed : 
S/o.Ko,yathma 
MaiJii 	1-1 enarn ouse, Kalpeni 

Abdul GfoOi 

SI. 	S 	Kdya 
House, Kalpeni 

r'flçioa 
S/p Poolcoya' 

c1dai+i Hojse, Kalpeni 

I.STya i 1  H 
I)/b.Mboa K:C 
1?i.ithipura'iT1ouse, Kalpeni. 

AdVocate: Mr. K.13 Gangesh) 

Versus 

 

2. 	J 

	

- 	 -. 	 - 

Applicants 

Or 
74 	 Re 

	

/ 	.,,. 	• 	... 

	

(4 	
3\ 

•: 
mioistation of the Jnion Territory 
Lakhcweep, Kavaiathi - 682 555 

ar[Iiien of tAgi icultuie 
ion 1 cii toy of Lakshadweep, Kavarathi 
presented 5,Y. its Director 

reêtór tol Fanchayàts.' 
àrtment .f Panchayats 

!thiñistratih.n of the Union Territory 
-Lakshadwêep, Kavratti 



lo 

4 	VilIag (D'vep Pahc\a'aV 
frJt. A 4iet'1s1and 	tesentp by its 

Exective Of&er ' 	 Respondents 

(By Advocate 'Mr S Rdhaki$hnan) 

40 	0A358/2013 

Abdul .[tFf 
Keela Villáttôrn, ArniiIsland 
Lakshadveep. 	 Applicant 

(By Ms.Shahna Karth:ikeyan) 

.Yerus 

1. 	\'i1:I4ge(I)v'ep) Pancyath 
Arniui Island 
Reprserfld by the Chur Person 
Pin - 682 552 

2.cretar.y 
I)epartment of Panchayath, Kavarathi 

3. 	I)ireci . 
E.rnpioyment and Training 
Un 

I 
 , 

0  fi; I erritory.. Of Lakshadweep 
Kaarathi . 	.. . 	... 	 Respondents 

(By Advocate Mr S R.adhakrishnan for R 2&3) 

41 	OA9I2013 

Muthui4oya 
Marnpuiam Housd 
Arnini Is.1nd;Lakiha Weep 	 . 	Applicant 

(By Advocate Ms Shahna Karthikeyan) 

Veus 

weep 1. 
Arnni island 
Rtresntcc1 by the Chair Person 

\\ 	

of Panchayath 

Wits 



3 	çctbr 	I 	( 

tJnon Territ9' pf Laksadweep 
K'thi- 6821555 	 Respondents 

(By Advocate Mr S Radhakrihnan for R 2&3) 

42 0A362/2013 

Rabeehat1u .11a B.P.,:a.gd 35 yars, 
Sb. MohmrnedKoya T.N., 
Labourer.,; Kiltan, Residing at \'ali'apura House, 
Ki1tn.Is!ad. 	. 	. 	. 	 Applicant 

(By Advocate Sit P V Mohapan) 

Versus 

1 	Th6 Adrninitratoi, 
,UT..of LaksFad\'eep, 
Kavaratti-682: 555, 
Electrical. [)ivisiofl, Kavarathy. 

2. 	.DjrectOr of. nchayat, 
T3cpartmcnt of Panchayat, 
Ad T-Ihistr',iiibnJof UT of Lakshadweep, 

555. 
I.  

( I .1 
3.. ..:le.c.uve 1f1 cet 

ii igç Dwep anchayat, Kiltan-6 82 557 	 Respondents 

(By Advocate Sit S adhakrishnan) 

43 OA 363I2Q.J 

Yaser Arafath M Y, aged 28 years, 
Sb E Seed ikoya, Labburer, Animal 
Husbandry JnitJan, ...Residing at Moulana Veed, 

Edayala'!, 3 Kltah Llarid' 	 Applicant 

(By Adi1 P 	).ohanan) 
! 	 . 

Versus 

NiSr, 

ofLaIshpä4wePp 

:!ayat, 



/011  I- 	 I 
Department ç  Pahchayt, 
Administratibn of UT Ofi Lakshadweep, 
Kavratti - 68 	55 , 

3 	TI he VeterinaiyAssistnt Surgeon, 
Office of the Vterinay Assistant Surgeon, 
(Ammal Husbandry UniE, 
Kiltan Island, Lkshawep-682 557 

4 	ihe Chaiipein, Villagweep Panchayat, 
IKiltan - 682 557 	 Respondents 

[By Advocate Sii S Radhakrishnan (Ri-3)] 

44 0A364/2013 

Abdul ubish,'S/o. Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, 	of Lakshadweep, working as 
Casual Laboutet, (tive Stock Inspectors Tiained Labour), 
Animal Flushandiy Depaitment, U.T.of Lakshadweep, 
Kavarathi 

(By Advopat9 Mrs Jaisy I Daniel) 

Versus 

Ihe Administitor, 
Union Teiritoiy of Lakhadweep, 
Ka'arathi-682 555 I  

2 	Chairperson, Village (Dweep) Panchayat, 
.Kitn -. 682.557.. 

3 	biiecti of .\nirnal 1 -luF3andry, 
UI Of Laksha1weèp, Kavarathi - 682 555 

4 	uIircto i o f 1!a1c ha))th) bepartment of Panchayath, 
Kavaiathi —682 55 

[By Advocates Sri S Iadhakishnan (Ri, 3 & 4)] 

OANo 360260 	
I 

I, 	Mohammed Kasirn 
Sib Sayced 

•'ar1nip1ra lIOu 
Ari1diott 	I  

2 : LMhanrn d I lussain K C 

.1 	 1 

Applicant 

Respondents 



3. 

(By 

Versus 

The Adniinistrator, 
A'instrati pnof the Union Territory 
of LaI.hadwéép, Kavaràthi - 682 555. 

The I)irector ofPanchayats 
I)epartment orPanchayats 
Adrninistrtióri f the Union Territory 
Qf1akshadwep, Kávaratti - 682 555. 

Làk.ha.dweep I)eveloprnent Corporation Ltd., wi  

Port Control Thwer, Andrott - 682 554 
Represented by its Oficer in charge. 

Directorate of Art & Culture 
Adñiinistrain of the Union Territory 
ol' Lakhadw'ce, Kavaratti - 682 555.%
Représëntèd b its Director. 

Direcidrôf Arièulture 

1)epartsTen oçAgiicuure 
Anitniatioporthe ç)nion Territory 

- 682 555. 

Village (Deep) Panchayat 
Andiott Island repieented by its 
i: ecu ti ve  dfii'cër— 682 :554. 	 Respondents 

Advocate Mr. S.Radhakrihnan) 

...A368/2Ol3 
'•.;'• 

I 	•... 
// 	,—--lla1çoya, aged 1 37 yeals, Sb Pookunni A, 

4 . 

7 tt
tiy Clitapokada House, Andrott 

2\ 1 years, S/o. Sheikoya Thangal, 
ande,t Hous ; 1 Adrott 

\> -'tq ii 

2 

3. 

5 

(By 

Applicants 



ru 

- 	 --.. 

I 
10 

3 	S4ed M9 	rrdSh1hbudheen Thangal, aged 28 years, 
S/ó 	koThi1, Uhdeth House, Andrott 

23 years, 
nanga'i,inueLn House, Andrott. 

5 	Mohaimed alim, 1ag6o,,44 years, S/o. Kidave A, 
Panchanal I Ious, Andrott 

Khair, aged 32 eaPs, S/ö. Muthu, 
Puleenakeel Hblise., Kavaratti, 

Abdulbari, agd 34.years, Sb. Hamza Koy, 
MOnak1kal House, A.rniii. 

ayeU Kdya 	44 ars, Sb. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Adocate Sii K B 1  Gngsh) 

I 	 Versus 

I. 	The .Adrnin.istratoi,..1, 
Administiation of the Uiion Territory of Lakshadweep, 
Kvartti-682:55. 

2 	1)iiectoi QfPanchayats 
I)epartmcnt ot anchaats, 
Alirniojistration of t'-ie Union Territory of Lakshadweep, 

555.. 
.........................................: 

3 	I)earnern of Agricu1tire, Union Territory of Lakshadweep, 
Kavarathi, Iepresented by its Director - 682 555 

4. 	V.il1áge. (D.p) Pancayat, Andrott Island, 
i,preséntedW.y its lxeêutive Officer - 682 554. 

5 	Village (Dweep) Panchayat, 
Kavaiatti Island, repres1ented by its 
Fxecutive Offiei - 682 555 

6 	yiJLa 	Dweep fanchayat, 
.:LIt 	.I.c;I 	,.. 	.. 	I 

/ 	riirii 	Iaid, ipresered by its 
RespbrideFfits  

.z, (By 7d'cte Si i S Radhakrishnan) 

/ 
47/ OA369/2O13 

/ 	 1 



2. Mohanmed Wa 

719 

years. S(o. Sayed Mohammed, 
, Aridrtt. 

aged4 years, Sayed Ismail, 

3 	M9harnrned }Iussaii agd 48years, S/o. Nalla Koya, 
:Pái1i'r1üfaikiie, A 

Kunhiseethikoya, aged 5'! years, S/o. Muneer, 
Puthiyath House, Andrott 

Chei iyakoya, aged 32 >'ears,  S/o. Nallakoya, 
Perumpally House, Andiott 

Noru1 Arneen, 'aged 36 years, Sb Shaikoya, 
Pandai.h Putliuya Pura House, Andrott 

11àhzakba ag 52 yrs, Sb. Koyà Kidave, 
Chekkarakkad House, Andrott 

Mohammed Kas 1im,,agd 37 years, S/o. Ahammed, 
Aynada Chetta Ho!.se, Andrott 

r 	:.. 

iaimaii, ged 3 yars Sb Nalla Koya, 

31 

7. 

FD years, Sbo. Pookoya, 

TT7. •- 

:. 

12 

13. 

El 

oamneci 1a.irn A. aged 39 years, Sb; Yousuf, 
Arnrnelarn I-louse, Andrott. 

Pookoya, aged 45 yëars, 1 Sbo. Sayed Koya, 
Kurinel Hoise, Andrott. 

: asheeiaged1. ye,ars, /o. Koyamma A., 
Pandai th Hous, Andi Ott 

• 	 ;, 

aged 34 years, S/o. Thang Koya, 
I,oheiy I tiattarn, Pokkada House, Andrott 

ed hihabidhin, ad 32 years, Sic Koyamma Koya, 
Shalkk! 	VcëuI Padipura, Andrott nte  

Mohammed zwan Air!,  aged 27 years, Sb Kunh!seethl Koya, 
Putharnmadam'I1ouse, Andrott 



• 
•.• 	 . 

S 
L 

17 	Soudabi K C P, aged 26iyears, D/o Attakoya, 
Kudambattu, 	ei iyapur House, Andrott 

18 	Moharfimed Kasirn, age443 years, S/o. Sayed Mohammed, 
Papp'ct House, indiott 

19 	Kaieern, aged 2 years, bo Koyammakoya, 
Miyathata House, Adiott 	 Applicants 

(By Advocate Sri KB Gangeh) 

Versus 

1 	The Administiator, 
Administration pf the Jnion Territory of Lakshadweep, 

2 	Di'r&ctor olPanchayats, 
[)cpaitrnent of Panchayats, 
Administration of the Union Territory of Lakshadweep, 

3.. 

(By 

48. 

•ti 	2555 

\(i!lage (Deep) P9iciayat, Andrott Island, 
rprsntei byits Eecutive Officer - 682 554 

Advocate Sri S Radhakrishnan) 

OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
K,unhibiyoda I46use, Kavaratti 

Respondents 

)bo. Khamar Khan, 

'habL :t16 y.ars, D/o. Hamzath, 
jKeelakochaj5uia Hous, Kavaratti 

Sieena, ag64 36 yehrs, Dbo Ibnu Maja, 
Vajijali Ilousb, Kavaratti 

p,/ii'rW, ed I  36 y1ears, bi0 Hamzath, 
F3dAliFIu, kavaratti 

 

 

 

 

/1 
• 	/ 

4 

H amzath, 
i. 

Dyamma, 
J. 
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8 	Ramla Bccgurn agcd 34 years, D/o Kasmi, 
Muthibiyoda House, Katalatti 

9 	Mujeeb Rahman, aged 38 years, S/o. Abdul Khadei, 
' Monapuiakcid House, IKavaiatti 	 Applicants 

(By Advocatc Sii K B Gangesh) 
b

q 

Versus 

1. 	The Adniinistator, 
Administi'a.tioii of the Union Territory of Lakshadweep, 
Kavaratti-682 5:55 

Di rector o F Panchayats', 
1)epartment 5f Panchaats, 
Administi ationof the Union Tei ritoly of Lakshadweep, 
;K'av.iä(ti 	682:555 

Dii cctoi ate t5i, f Mcd ical and Health Services, 
Union 1 cii itoty of Lakshadweep, Kavaiathi, 
Rercsented byit Dirdctor - 682 555. 

4. 	Village (I;P)  Panchayat, 
Kavatalti Island, icpiescnted by its 
IXCCLItiVC Ot]iër 682 555. 

(By 

49. 

-, 
TTi 

JV 

\ 	
1 

M8 

L 
CO 

Ia 
12 

Vi Ilagç (1)weep) Panchayat, 
Andi ott I sInd i cpi cscnted by its 
Lxcutivc Otlicci —682 554 

Advocatc i i 	Radhaki ishnan) 

OA 371/2013 

P; Naer, ag.cdi5. 	S/o Kunhikunhi, 
Pall icftam  Hous.Kavaratti. 

P 1 Naseci, 4ged 32 yai s, Sb Hamzath, 
Piithiya';H lam, ithviratii. 

P Ramla Ikegum, ag1 34 years, [)/o Kunhi Koya, 
Poovumcda I louse, Kavai atti 

P \' Ahoobàckei, aged 36 years, S/o Muthu Koya, 
(Puthiya Veedu, lavaiatti 

Respondents 



. 

H 

5 	Shabana l3ccgum, aged 24 year, DIo Au, 
I hekk Mcla 111am, Içavaiatti 

6 	Sulaikabi, aged 43 ycais, DIo Kojan, 
Puthiya 111am, Kavai atti 

7 	Abdul Raiak, aged 28 years, Sb Mullakoya, 
SarbiydaH$, Kak'aratti. 

(By AdvQcate: Sri KB. (1anesh) 

Versus 

The Adm.imstraUr, 
Admmistt atioi of the 
U mon1 cii ito! y of Lakshadweep, Kavai atli 

2 	Dcpai tmcnt of Animal Ilusbandiy, 
Unuion '1'eiitdi of Lakshadweep, Kavaratti 
i;eprescnted by its i)iiectoi. 

3. 	I)irectoi of Paièhayats, 
I )epartiiient of Panchayats, 
A dmi ni straiioñ of the 
Union •lcrri.ofy i' Lak.shadweep, 
Kavaraiti, 

4 	Villagc (l)wccp) Panchayat, 
Kavaiatti Island icpiescnted by its 
I xccutive Officci 

(By Advocate Sn S Radhakiishnan) 

50 0 A No 72I20I3 

App! icants 

Respondents 

iimaludhccn, Sb Abdulla U C 
fvludakkiyoda I louc, 
Kadamat 

(By Advocatc Mi K 13 (iangch) 

Vci sus 

he Adminii 1atoi, 

/ 	 Uiion leiiitoiy 
c\ akhadwcep, Kavatathi - 682 555 

•1 	/ 	fJ 	.. 

	

2 	fI)iieci(Scivices) 	
Tei ritoi 

.......... 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

	

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

51. 0A373/201.3 

	

1. 	Abdul Saleem, aged 32 years, S/o Nal!akoya, 
Ummerthakkada House, Andrott. 

	

2. 	M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Respondents 

Applicants 

1 . 	The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

I)irector of Panchayats, 
Department of Panchayats, 
Administration ofthe 
Union Territory of Lakshadweep, 
Kavaratti,-685 55 

I.)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

NN 

/ 

çC / 

ru' 

Village (Dweep) Panchayat, 
\ndroth Island represented by its 
Ixecutive Officer-682 554. 

ocate: Sri S. Radhakrishnan) 

Respondents 
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52. O.A No.380L2013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, An,droth Island 
Union Territory of Lakshadweep - 682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Teritory of Lakshadweep, 
Kavarathi Island - 682 555. 

2. 	The Direc.tQr (Services) 
Administration o fthe Union Territory 
of Lakshadweep. (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

3 	Director of Panhayats 
Union Teiritry of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Territory, of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Union Territory of 
Lakshadwe'ep - 682 557. 	. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38.1/2013 

B. Saidali, S/o late Mohammed Koya 
PalIiyacht.ta, Bandayam House, 
Agatti Ilnd, Union Territory of Lakshadweep. 

2. 	K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 

- 	. Kalkkandiyoda House, Agatti Island, 
1.)nion leiritory of Lakshadweep 

3 - KG Jamaludldrn,  Aged 40 years,  
510 late Ummer,. M'riyathoda Kandawargothi House, 

- /Aatti Island, Union Terntory of Lakshadweep 



. 	 . 	 .7.7 

4. 	T.K. Sarmmabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkumar) 

Versus 

The Administrto, 
-Union Territory of Lakshadweep, Kavaratti 

The Chairpers•on, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lak.shadweep 

The Dirctorfianchayat,. 
I)epartrnerit of Pnchaya.t, Kavaratti, 
Union Territoty of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Pa.nchayat, Agatti Island 
Union Territory of Lak.shadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women &. Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. 0A384t2013 

1. 	lshaqueA.C.,agcd35,S/o.JuniesT 
Bus Helper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 

p i 

	 Kiltan Island, UI of Lakshadweep 

\bdui Rasak K C , aged 37, 
S/o. Kasmikoya P. P , Bus Driver, 
Iisti ict Panchayat, Kiltan, 
Residing at Kattichetta House, 
Kiltan Island, U'I of Lakshadweep 



.,. ., 
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3. 	Noorulla S.M aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,:istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshaiweep: 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchyat 	 - 
Department of Parrchayat, 
AdrninistiatiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officei', 
District Panchayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

. 

App! icants 

Respondents 

Jahathali P.P., aged 33 years,Sbo. B.C. Udurnan, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45, years, Sb. Eassa, Andrati Yoada, 
Arnini Island;Unioii Territory of Lakshadweep, Pin —682 552. 

Khalid Uimarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanu!la A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union Territory of Lakshadweep, 
Pin - 682 532. 

	

_6. 	Khalid A.P.,ed 35 years, Sb. Alimohammed, Aliyachetta, 
'Amini Island, Union Tei i itory of Lakshadweep, Pin - 682 55 

\Ieru!1a P.C., aged 25 years, Sb. Kidave Naduvatta Chetta ;  
mini Island, Union I eiritory of Lakshadweep, Pin —682 552 

BcC' / 
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Abdul SalariiA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Anini Island, Union Territory of Lakshadweep, 
Pin— 682 5 52;. 

Noorul F-lassan K.K.., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amini I1and, Union Territory of Lakshadweep, 
Pin —682 552. 

Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

U 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Ainini Islahd, Union Territory of 
Lakshadweep, Piii - 682 552. 

Nafeesath U. aged 35 years, DIo. Eassa Kottappura, 
Unnam, Amii Island, Union Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shira.z Bhava V.S.) 

Versus 

The Union Tcrritory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Adminktrator. 

The Director of Panchayaths, 
[)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (Dwep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhalishnan) 

56. 0A388/2013 ;  

P.P. Amanulla, aged 38 years, Sb. Sayed 
Mohammed .K., Puthlya Pandararn, Kiltan. 

\'l 	 27 years, Dbo Ibrahirn, 

LAM 



. 

	

3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Amini. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

	

1. 	The Administitor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555• 

Applicants 

Director of Panchayats, Department of Panchayats, 
Adrninistratiii of the Union Terrjtory of Lakshadwcep, 
Kavaratti - 682 585• 

I)epartrnerft of Anirnal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island —682 554. 

Village (1)we.p) Panchayat, 
Kiltan Island,repesented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott 1sla.iid represented by its Executive Officer-682 553. 

Village (I)weep) Panchayat, Arnini Island, 
represented by its 1xecutive Officer 682 554. 	Respondents 

(By Advocate: Sri S. Rad.hakrishnan) 

57. 0A390/2013 

C.N. Abdull:âke, a.ged 38 years, Sb. Koya, 
CheriyannallJ House, Kalpeni. 

K.I. Cheri)'akoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillarn House, Kalpeni. 

aged 44 years, Sb. Mohammed C.P., 
'onhankakkada House,Kalpeni 

llabusabi, aged 50 yeats, Dbo Attakoya, 

.j ,JC/eiiyannallal I-louse, Kalpeni 
* j 

\. -larneedabi,a.gd41 years, Dip. Rarnalan, 



Pakkath liouse, Kalpeni. 

A.T. Sheema'bi, 42 years, D/o. Hamzakoya, 
Athanam Thqttarn House, Kalpeni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandarnkalam House, Kalpeni. 

Bambathi, aged 43 yeats, DIo. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam 1-lou se,Kalpeni. 

Naseema M.P., aged 33 years, D/o. Mohammed K.P., 
Mayam kakkpura House, Kalpeni. 

Hurnairath P. aged 42 yeats, Dbo. Sayed, 
Poodiyath House, Kalperti. 

C.O. Balkees, aged 53 years, DIo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Ka.lpeni. 

K.C. Abdul Laffa.t, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,agëd 37 years, Sb. M.P. Khader, 
Maral House Kalpeni. 

M.P. Hajira, aged 36 years, DIo. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseema F3eeguifl, aged 36 years, DIo. Hamzakoya M.K., 

Cheriyacham.an  Gath House; Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam House, Kaipeni. 

'I'hangakoya,aged 33 years, Sb. Chariyakoya E., 

/ 	',, 	Koliyala House, Kavaratti 

4. 
• 	

2111 	1ussain Au, aged 35 yeats, Sb. Nallakoya, 
J 	Chettipura House, Kavarratti. 

_r.•\ 	, 	 fA 	I 
I 

7 
\ 	c 	/ 



S.  

22 	Jaffei, aged 3Q yeats, S/a Hasan T. P, 
Kaladi l-1ous.Kavaratti. 

Basheer, aged 36 years, S/a. Mohammed P:, 
Kunninamel House, Kavaratti. 

Arnina, aged .42 years, D/o. Aboobacker, 
Thekiapura House,. Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunni namel I-louse, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppadà House, Kavaratti. 

Raziyabi, aged 33 years, D/o. A1i 
Kunnumpurain 1-louse, Kavaratti. 

Shamshadbegu.rn, aged 31 years, D/a. Kuttiyamrned, 
Kunnam I-1ou., Kavaiatti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathima Manzil, Kavaratti. 	 - 

Lilar, aged 28 years, Sb. Aharned A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Ameeii, a.ged 33 years, S/a. Sayed Buhari, 
Palalam 1-lou8e, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. 1-lasainar, 
Umbiyapura House, Ka\'aratti. 

Hussain 13., aged 43 years, S/a. Kunhi Kuñhi P., 
Biranthoda House, Kavaratti. 

Mohammeda.1i'T.P., aged 35 years, 
S/a. AbaobaQker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, ad 39 years, S/a. Sayed Koya, 
Edant lam House, Kavaratti 

	

36 	Jas.stn C , aged 33 yeats, S/o Alt K P, 
Choam 1-louse, Kavataiti 

	

37 	4ohirnmcd Rafi, aged 37 years Sb Hamzath Hajt A P, 
./ Molokepura iiôuse, Kavaratti. 

. 
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Mohammed Shaffee P.A., aged 35 years, S/a. Kuji Seedi Koya, 
Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 
Aynepura 1-lo6se, Kavaratti. 

Mushin, aged39 years, S/o. Na!lakoya, 
Küttithayapura House, Kavaratti. 

AkbarT.P., aged 33 'ears, Sb. Kidave K., 
Tharamrnakeura House, Kavaratti. 

Faizel 1-lussairi, aged 37 years, Sb. Shahul Harneed, 
Palamkakkada HOuse, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavaratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 yars, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

46, 	Raheem A., aged 30 years, Sb. Khader, Again I-louse, 
Kavaratti. 

Firozkhan, aged 27 yeas, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim M.l., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, D/o. Ukkas, 
Umbiy.apura House, Kavaratti. 

C.P. .A&dul Razak, aged 42 years, Sb. Mohammed, 
Chamayathapra House, Kavaratti. 

K. Abdul Rasheedu, aged 42 years, Sb. Harn.zath, 
Kunhibiyoda,House, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. I-lameed 
Chandiputa I-louse, Kavaratti. 

/ 
/ 	:ç 53'.. 	M.T.P. 1-labeeb Rahman, aged 43 years, Sb. Khaiid, 

Melathiruvathapura 1-louse, Kavaratti. 



Moorninath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Halima, aged 35 years, DIo. Koyamma, 
Tha!eekepuraI-Iouse, Kavaratti. 

Sayed Abdul Raheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummainanocda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. I-Iarnzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, Dbo. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnirnka1am, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura Hous, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilain I-louse, Kavaratti. 

MariyomPabi, aged 36 years, Dbo. Mohanmed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shah, aged 33 years, Sb. Ahammed 1-laji, 
Pakichipura House, Kavaratti. 

Mubeèna, aged 23 yars, Dbo. Sayed Poo, 
Ne1iyiputaI-Iouse., Kavaratti. 

65, 	Sa1ma,aged 22 years, D/o. Cheriyakoya, 
Vadakila pura House, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakoya, 
Vadkilapura, Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal I-louse, Amini. 

8TMohammed Ali P.M., aged 27 years, Sb. Hamza, 
PQthiya Manzil, Amini 

\ 
rkoya aged 41 years, Sb. Abdul Khader, 

[1 
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Cheriya1oya M.C., aged 32 years, Sb. Hameed, 
Melachetaa I4buSe,IKadmath. 

Shafee V.P., aged 39 yeafs, Sb. Ismail, 
Vadakki1apuza House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahul Hameed, aged 21 years, S/o. Ibrahirn, 
Melachetta House, Kádmath. 

Najrnudeen P.N., aged 28 years, 
S/o. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed iqubal, aged 46 years, Sb. Khader, 
Attalada Hotise,Aridrôth. 

Mtithubi A.K., aged 42 years, DIo. Muthukdya, 
Appurakkat House, Adroth. 

lIajarommabi E.K., aged 40 years, Dbo. Shikoya, 
IEdayakkal I-lOuse, Androth. 

78, 	Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapuram House, Androth. 

Asmai, aged 38 yeats, 0/0. Koyamma A., 
Mayyarnpokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, DIo. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada 1-louse, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath I-louse, Androth. 

8,. 	aharnth P , aged 42 yeais, DIo Koya Kiadve, 
Y' Iathada House, Andioth 

11 	 . 

p 
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Naseera .Banü M.K., aged 40 years, DIo. Kunhi Koya, 
Moo!akd House,Androth. 

KadeesImmabi L., aged 40 years, DIo. Seethi M., 
LavanaIa1 Uouse, Androth. 

Sarommabi T., aged 43 years, .D/o. Aboobaker, 
Thachery 1-louse, Androth. 

Mullapoo M.K., aged 39 years, DIo. •Koya, 
Maidandurakatt House, Androth. 

HafeeraL., aged 39 years, DIo. Koyamma K.P., 
Lavanakka! House, Androth. 

Aysummabi T., aged.45 years, D/o. Muthukoya K.P., 
Thacheiy 1-louse, Androth. 

Habeebath Al, aged 4.2 years, D/o. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas,D/o. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath 11., aged 43 years, D/o. Siddiqu M.K., 
Makkét House, Androth. 

96 	Safiya M , aged 39 years, DIo Nallakoya M, 
Mathil House, Androth 

Rahil N'[, agd 39 yars, DIo. Nallakoya, 
Mathil:House, Androth. 

1-lussain P.P., aged 45 years, S/o. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Huss 	-- K., aged 48 years, Io. S eethikoya, 
House, Androth. Eday 

ohrnmd Koya L., aged 54 years, Sb. Kader P., 
al Rouse, Androth. 

S 

-\ 
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102. Hussai,r K., aged 50 years, SI Sayeed Bhkari T.M., 
KunpáshadaHouse, Androth. 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
KunhUfiiang : House, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, S/o. Saye Mohammed, 
Keechelarn 1-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 

(By Advocate: Sri K.13. Gangesh) 

Applicants 

Versus 

1 . 

 

The Adrninisrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	Director of P'anchayats, Department of Panchayáts, 
Administration of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

3 	Director, Department of Labour and Employment, 
Adrñ1itrati,n of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

[)epartment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartrnent ôfAgriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

1)epart.nent of Women and Child Development, 
Admin1  istration of the Union Territory of Lakshadweep, 
Kavrti, tepresented by its Director - 682 555 

7 	Departipent of Fisheries, Administration of the Union Territory of 
L4kshddweep, Kavaratti, represented by its Director - 682 555 

Department of Animal Husbandry, Administration of the Union 
Trritoiy of Lakshadweep, Kavaratti, 

-682555 tepresented by its Director  



a 
LakshdweepKhadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

Revenue Sul Divisional Officer, Kavaratti Island - 682 555 

11 	Sub Divisional Officer, Arnini Island - 682 554 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13 	1 akshad\eep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer— 682 555. 

Village (l7weep)  Panchayat, Kàipèni Island, represented by its 
Executk'e Officer 682 551. 

Village (Dwecp) Panchayat, Kavaratti Island, represented by its 
Executive Oiicer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented b:Y  its Executive Officer - 682 554. 

Village(Dwep)Panchayat, 
Kadarnath Island, represented by its 
Execke Officer 682 553 

Y. 

Village (:Dweep) Panchayat, 
Androth:'Is1a:rid, represented by its 
Executive Offier 682 552. 	 Respondents 

[By Advocate:Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. 	OA 392I201-3 

I lussain, Sb Aboosala, 
Sat amappada (Konchukakada) House, 
Agatil,resntly working as Cleaner, 
RGS Hpitl, Agatti 

2 	Shukoor, S/6 late Kidave, 
Pakrumupanda 1-louse, Agathi, 
Piesently wqking as Cleaner, 
RGS Hopita1 Agatti. 

4heer, Sb Attakoya, 
Iandiyoda I-louse, Agathi, 

4' 	or iiently wking as Cleaner, 
Hospital, Agatti 

\\ 

MBEC/'' 
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a,  
Harneedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Subaid i DI Mohaned, 
Kulalioda 1 louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

1-lajara, D/o late 1-lyder, 
Beepapada I-Iouse Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheemabi, 1)10 late Shamsuddeen, 
Beepapada I-lou.s, Agathi, 
Presently working as Cleaner, 
RGS I-Ipspital,. Agatti. 

Abida,D/o Harn.eed, 
Makkiyachoda House, Agathi, 
PresenUy working as Cleaner, 
RGS i-iospital, Agatti. 

Sulaikla, Did Mohamed, 
Koylarn House, Agathi, 
Presently orking as Cleaner, 
RGS Hospital, Agatti. 

Sulainán, Sb l-larnza, 
Kalanh ith i oda I-louse, Agathi, 
Preehly working as Cleaner, 
RG 1-lospital, Agatti. 

Mahamood, S/o Koyassan, 
Amperpally 1-louse, Agathi, 
Presently wo1rking as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/o Abdurahirnan, 
Nlariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hdspita!, Agatti. 

AbUiiiman, Sbo late Harnza, 
i1tp HcuSe, Agathi, 

reen1' wcrking as Dhobi, 
I4GS i-Idpitàl, Agatti. 



\ 

\ 

S 
Abdulkacler;.Sio Ummer, •i'i 

44"Yi:O,Ua House, Agathi,. 
Pret1yw<ing as Dhobi, 
RGS Hôspfi Agatti. 

Abdula, S/ofiKhahd, 
Kandavar Gdthi House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

(By Advocate: Sri 1.. Rarnadas) 

Versus 

Applicants 

The Adminitator, 
Union ferritoy of Lakshadweep, 
Kavãrtti.-682555 

2.The Chiiirperon, 
Vil1g(Dw.ep) Panchayat, 
Agtti' .ánd Union Territory of Lakshadweep 682553 

3. 	The Medical Officer in charge, 
Comiipiit .y. Health.Centre,..Agatti Island, 
Uni6d Territory of Lakshadweep 682553 	 Respondents 

(By Advoae:, Sri S. Radhakrishnan (RI &3)) 

59. OA39312013 

I. 	C. 	iifoyàged 44 years, 
S/q Sirdj; ; Chkireyarnrnakada House, 
KadanVat Skilled. Laboure 
Offied.6fth6i Assistant Engineer Electrical, 1  
Eectrical Sub Division, Kadarnat. 

K.P. ialaluddeen, aged 41 years, 
S/p HamcedMadkinacheita, Kattipuia House, 
Skilled laourer, 
Offloe:Assistant Engineer Electrical, 
Eleiiicl(ib Division, Kadarnat. 

	

. 	
: 

K.lItl1, aged 31 years, S/o late Nallakoya 
Kunhifad&11ouse Kadarnat, Skilled Labourei, 
OfIice bf.t1Assistant Engineer Electrical, 
Electril S 	Division, Kadarnat. 

4 B.M. Asädul.la, aged 42 years, So Harneed Melachetta, 

'S. 	

•5 5 	 S 

. 5 
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B iivonmadHouse, Kadamat, Skilled Labourer, 
Offi 	ofthc;ssistant Engineer Electrical', 
Elecirica! Sub Division, Kadarnat. 

5. 	K.P..Kunhikoa, aged 41 years, S/o late Hassainar, 
K ee lhcherryHouse , Kadamat, Skilled Labourer, 
Office of the  Assistant Engineer, Electrical, 
Electi'idal Sib. Division, Kadamat. 

(By Advocate: Sri. R. Sreeraj) 

1.• The Administrator, 
Union Tef'i'itory of Lakshadweep, 
Kavaratti-682; 5 55. 

The Di rector of Panchayat, 
Department of Panchayat, 
AdmirlistratiQfl of Union .Territory of Lakshadweep, 
Kavaratti- 682 555. 

Applicants 

'Ihe Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

4, 	The Asistat Engineer, Electrical, 
EIectièal S u b Division, Kadarnat-682 556. 

5 	Ihe Chaupetson 
ViItSgei eep Panchayat, Kadarnat-682 556. 

(By Advopá1e,$ri S. Radhakrishnan(R 174)) 

60. 	0A394i2'01 

I. 	UP. JamaI.,Sbo CO. Koyamma, aged 39 years 
work in,g a 	kil led Labourer, 
AnimI 14615ándry Unit, 
Union luiitoiy of Lakshadweep, Kalpeni-682 557 
and ic-idingt Umpiampappada House, 
1K1pni Lslaid-682 557. 

2. 	'F,1.U4Tu1K6yb, S/o late M.K. I-Iamzakoya, aged 43 years 
woikingas Skilled Labourer, 
ArtintIusbandry Unit, 
UrinTbrritbiy of Lakshadweep, Kalpeni-682 557 
and residing at Thithiyapada House, 
Kalpèni lslarid-682 557, 

3, M. 1-lyder, Sb 	laic M.K. Yousef, aged 43 years 
woi king as CauaI I abouict 

/ 	-- 	 ',•• 	
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Animal Husb, 4ildry Unit, 
Union .Territ •rVof  Lakshadweep, Kalpeni-682 557 
and residing  4tNanchiyanam House, 
Kalpeni Islarid-682 557 

4 	K 0 Mo1ianrred Ibnu Jaffer, S/o K P Sayed, aged 44 
years, workirg as Casual Labourei, 
Animal 'Husbandry Unit, 
Union 1 i itoiy of Lakshadweep, Kalpeni-682 557 
and rsiding t Kakatchiyoda House, 
Kalpéni' Iland-682 557. 

M.K. Naseer,S/o P.Cheriyakoya, aged 33 years 
worlin.g as Caual Labourer, 
Anirhal Husbandry Unit, 
Uriion Teri:itry of Lalshadweep, Kalpeni-682 557 
and residing .:t. M a l rn ik akkacl a  House, 
KalpeniIslrd-682557. . 

M. Kalam, S/oM.C. Muthukoya, aged 34 years 
working as Casual Labourr, 	. 
Animal Husbandiy Unit, 
Urin 1eriitoiy of Lakshadweep, Kalpeni-682 557 
anidint Maial House, 
Kalperu Islahd-682 557 

K.K.t\)lbhathmed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeais, wo king as Casual Labourer, 

Animal Husbandry Unit, 
Union Fei i itoiy of Lakshadweep, Kalpeni-682 557 
anc residing at Kandarnkalarn House, 
Kalpeni Islard-682 557 

8 m. S/0 late M C Ahrnedkunji, aged 47 years 
wóI:.sual Labourer, 	•. 
Ani1al 1 Husbnd1)' Unit, 
UniorTei i itdiy of Lakshadweep, Kalpeni-682 557 
and rskngt Maral House, Kalpeni Island-682 557 

9. K.:Abdul Salarn, S/o P. Assainar, aged 39 years 
working as Cisual Labourer, 
AiIrnal Husbandry. Unit, 	. 	 . 	. 

UniOn Ternitori of Lakshadweep, Kalpeni-682 557 
..and.residing: at Kakatchiyoda House, 

Islaid-682 557. 

P 	MTtl$thafa, Sb 	late Sayedmuharnmedkoya, 

( 	

* 	
• 	

:. d1ir; working as Casual Labourer, 
Unit, 1Aninuslndry 
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UnionTerritdry of Lakshadweep, Kalpeni-682 557 
and residing Pokkarappada House, 
Kalpeni Islahd;7682 557. 	 Applicants 

(By Advd: 	Unnikrishnan) 

Versus 

The Administtator, 
Union Territory of L?kshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
lKavaratti,-682555 

The Chief Ekécutive Officer, District Panchayat, 
Unioi Tei±itory of Lakshadweep, 
KavaPatti.-62555 

The Veterinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri S. .Radhakrishnan) 

61. OA 395/2013 

SÜ! A bld, iS/o Yusuf, aged 40 years, 
Cheiiyarnnallala 1-louse, Kadamat, 
Ileipel distrct Panchayat, Kadamat 

Abdul hukdb, S/o Sayed Au, aged 41 years, 
Jlk'áyclett i-louse, Kadarnat, 

Bus Driver, D:iStrict Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
M adurakam House, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

AyoObkhan, :S/o Kunhikoya, aged 37 years, 
Keerti ; Mahal I-louse, Kadarnat, 

- 	-4-le1pei bisti ict Panchayat, Kadarnat 
? 

- By2'qvocae Sii R Sreeraj) 

Versus 

7 

Applicants 



L 	'Fhdnisrator, 
UnloTe)r itoly of [akshadweep, 
Kavatti682 555 

The Dirèctor.of Panchayat, 
Departmeit dfPanehayat, 
Admin istrtiOri of Union Territory of Lakshadweep, 

KavaratU -6 82 5 5 5 

The Chief Executive.Officer, District Panchayat, 
Kavaratti-682 55. 	 . Respondents 

(By Advocaic: Sri •S, Radhakrishnan) 

62. OA 400/2013 

P P Siia), aged 44 yeais, S/o M. Subair, 
Puthiya Pandatarn House, Agatti Island, 
Union ftuiloiy oil akshadweep 

N.ouh 	A1i gd.32 ; ears, S/o U. Sabjan, 
KeelaSaramnaPada House, Agatti island, 
UniOn Territry fLakshadweep. 

M.I. Abdul l<J ase r , aged 28 years, Sb M.Abdul Rahirnan, 

Me1 LUom l:.Iouse, Agatti Island, 
Un6ierritory of Lakshadweep. 

30 years, Sbo, Kidave, 
If 	Agatti Island, 

Unibn'lerryof Lakshadweep. 

K.CAbdul.r'Shukoor, aged 38'years;Sbo Kasmi, 
Kariahiacb:tta House, Agatti Island, 
Union Tcrrit6ry of Lakshadweep. 

M.P. NiZâniddifl, aged'27 years, S/o M. Abusala, 
M.e°lapur.a' lIouse, Agatti island, 
Unipn ft'iilry of Lakshadweep. 	 Applicants 

(By Advcate i i 'N Anilkumar) 

Veisus 

i \ 	. Adrninisrator, 

( 	
t)\iion cii itory ol Lakshadweep, 
Kvarafti.-6g55 1 

he Chairpeison, 

..... . 	- 



Village (Dweep) Paiichayat, 
Agatti island, Union Territory of Lakshadwep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-68255: I 

The Director of Panchayat, 
Department of.Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni island: 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kurikose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

1. 

 

The Acim in i strator, 
Union Territory of Lakshadweep, Kalpeni. 

CIaiipei son, 
'Jil1agc (Dwecp) Pdnchayat, Kalpeni 

3 	1h Director of Panchayat, 
JII)eiitincnt of Panchayath, Kavaiatti-682555 

Applicants 

C. 
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4. 	The Director, 

Department of Science & Technology 
Kal pen 1. 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ania! Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. MOhanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

[)irector of Panchayat, 
[)epartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal l-IusbandryUnit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Ad'ocate: Sri S. Radhakrishnan (Rl-3)) 

65. 	()A413/2013 

Respondents 

Applicant 

Respondents 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Horneopathic Attender in Horneopathic Unit 

• 	 Dweep. 
/ / 

vocate: Mr. Grashious KuriakoSe, Sr.) 
(?Advocate: Ms. Daisy I Daniel) 

1*J 	 Versus 

'\i1M BER" 

App ii cafit 
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1. 	The Administrator, 
Union Territory of Lakshadweep,' 
Kavaratti-682555. 

2, 	The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

5. 	Medical Officer in Charge, 
Prifriary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (RI, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam I-louse, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

MOhamrned M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekki lappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AIifT.P., 
Chekkakkal I-louse, Agatti. 

/4obacker P.K., aged 31 years, Sb Koyassan, 
kotta House, Agatti. 

*Jf 	 hamed T.P., aged 39 years, Sbo Hamza, 
oyumPadi House, Agatti. 

Respondents 



SB 

1 0. 	Saromma M., aged 39 years, D/o Harnza, 
Mariyathoda 1-louse, Agatti. 

Ashral' A.K.agcd 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razak R., aged 33 years, S/o Harnza U., 
Roullammada I-louse, Agatti. 

13, 	Sha!Thbi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I -louse; Agatti. 

(By Advocate: Mr. K.B. Gangesh) 

V ers us 

Applicants 

S 

I. 	The Administrator, 
Administration of the Union Territory of Lãkshadweep, 
Kavaratti.-682555.. 

2, 	Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarath-682555. 

Director of Education, 
Directorate of Education, 
Adm i iii strati on of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Village (Dweep)Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 

(By Advocate: Si S. Radhakrishnan) 

67. 	OA 444/72013 

Aboosalih /o Rasheed Koya, 
Paclalapura, ] iltan Island 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 

ii 

I 	 - 

/ 

-- 

Respondents 

Applicant 



., 

The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayai, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Ofiier, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan island. 
Union Territory of Lakshadweep 
P i n-6 82558. 

(By Advocate: Sri S. Radhakrishnan (Ri, 2, 4& 5)) 

68. OA 453/2013 

Respondents 

Hameed K, 5/0 Abdul Rahrnan, aged 36 years, 
Keelazillam I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshaciweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (1-1) Kiltan Island, 
Union Territory of Lakshadweep. 
Work iig as Casual labourer in 
Lakshkdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan islahd., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
UnR)n Territory of 4,akshadweep, 
Working as Casual Labourer in 
Lak shL.id weep Building Development Board, 
Kihan. 

... 

2, 
I 

Applicants 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Vii age (Dweep) Pancha'at, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (P. 1, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapaily I-louse 
Chetlat Island.. 	 A'plicant 

(By Advocate Mr. K.B. Gangesh) 

\tersus 

I. 	The Adiinistrator, 
Admintration of the Union Territory 
of Lakhdweep, Kavaratti - 682 555. 

The Director (Services) 
Administrtion of the Unidn Territory 
of Lakhadweep (Secretariat), 
Kavaratti— 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweeti, 
Kavarathi - 682 555. 
Represlenied by its Di rector. 

(13y AdvocattMr. S. Radhakrishnan) 

70. 	Oi-\ 492/200 

c. 

Respo tid ems 

S 



K. Bushra Beegum, W/o 1-lakeem, 
Aged 27 years, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal i-1usb.ndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. Harinarayan) 

Versus 

Union olindia rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

- The Diiector of Panchayat, 
Departpent of Panchayat, 
Union Territory of Lakshadweep, 
Kàvartli Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal 1-lusbandry Unit, Arnini. 
Union Territory of Lakshdweep-682 552. 

4, 	The Chairperson, 
Village (Dweep)Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (RI -3)) 

71. OA 499/2013 

Rahrnath Beegum Keelakunnikkarn, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam I-louse, 
Kadamat Island 
Union'ferritory of Lakshadweep, PIN - 682 556. 

2;Mohaiiiied Shafi Qraishi Malika, 
/o M. ayedali, 

" Da F ntiy Operatot (M(NRLGA) 
- 	 Village (Dwecp) Panchayat Office (MGNREGA) 

Kadamath Island, Union Tetritoty of Lakshadweep, 
- 	, 	Reiding at Malika I-louse, 

Kadarndt kland, 

Applicant 

Respondents 

I 
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Union Territory of Lakshadweëp, PIN - 682 556 	Applicants 

(By AdvocateMrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory o Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratlli. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Ruia I Employment Guarantee Act, 
Office of the Programme Officer, 
National Rurl Employment Guarantee Act, 
Kadarnat, Union Territory 
of Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthu .Koya K 
Casual:Labour, Street Light Maintenance 
\1illag6 Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permaient address Kunniname! House 
Amini island, UnuiOn Territory of Lakshadweep 
Pin —682 552 

(By Advocae: Mr.TCG. Swamy) 

\/ersus 

The Adinistiatoi 
Union .rritory of Lakshadweep 
Lakshàd'eep Administration 
Kavartti - 682 555 

Respoid ents 

Applicant 

The Execitive Engineer 
(Department of Electricity) 
Nministration of the Union Territory of Lakshadweep 

ratti - 682 555 
\ 

FeSebretary (Panchayats) 
Tire1t.orate of Panchayats) 

2 

s 

" 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4. 

 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadweep —682 552 

5. 	The As: istant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 

6. 	The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

73. 	O.A No. 509/2013. 

I. 	Maleeha Beegum K.C. 
I)/o. Indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. I-lamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makkei 1-louse, Androth. 

AyshaBegum P.V.K 
D/o. \'iRoob P.1K 
PuthiyLPeritamveIi Kad 
Androth.. 

Rahmath Beegum K. 
D/o. l-lamzakoya P.P 
Kunhàli 1-louse, Androth. 

Thah Ira L.. 
D/o. Scethi Nallal 

• " 1vanakal I-louse 
ndioth 

7. ,i Suhaida A. 
D/o. Syed Mohammed M. 
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Aliyathara 1-louse, Androth. 

Fathimthu Suhurabi P.V.K 
DIo. Majeed P.V.K 
Pentambeli Kad, Andioth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath I-louse, Androth. 

kaisaK. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

I 1. 	Haseena Beegum C.P.l 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsabi P.U.P 
D/o. Fakarukdheen K. Cheriyadarn 
Ummathabiyapura 1-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

Applicants 

The Administrator, 
Adrninitration of the Union Territory 
of LaksIadweep, Kavarathi - 682 555. 

2 	Duectate of Industries 
Union Territory of Lakshadweep 
Kavaräth i, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi, S. Radhakrishnan) 

' I 

74. OA 510/2013 

• 1-1aseen. 	Haseenabi Theraal 
". Theiakk1 House, Kadamath 

ata EMy Opeiatoi 
Viliagd)weep Paichayath, Kadarnath 

(B Advocate: Mr.R.Sreeraj) 

App! i cant 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director olPanchayath 
Department o!• Panc.hayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
ii lage (Dweep) Panchayath 

Kadama -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordiiator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional.Officer and 
Programme Offider MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishhan (RI -3,5&6) 

75. OA 557/2013 

K.V.Nasecr 
Kodavalappu House, Ki Itan 
Cook, Government Senior Secondary School 
Kiltan 

K.P.I)awood 
Kilappura I-louse, Kiltan. 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreciaj) 

v 	 Versus .\ 	•_.-'. 	. 

Administiatoi 

' . i 
	• -non l'erritory of Lakshadweep 

e Director of Panchayath 
' 

- 2 	'2' 



S 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep). Panchayath 
Kiltan - 682 558 

The Chairperson 
Village ([)weep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

Saflyath S 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadv'eep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

Amanulla 
Cook, Government J B School 
.Kadamath 
Reiding at Kunnumpura 
Kadamath Island 
	 • • 



Ummer PP.! 
Cook, Government J.B.Schóol 
K adamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.Schbol 
Kad.math 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

iaferP 
Driver, Jawaharlal Nehru Senior Secondary .Schoo! 
K adama th 
Residing at Pupathada 	1 

Kadamath Island 	. 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
U ii ion Tern tory of Lakshad weep 
Kavaratti - 682 555 

TT 
	 irector of Panchayath 	I 
S 	artment of Panchayath 

i\,nistration of Union Territory of Lakshadweep 
aatti - 682 555 

*1 
e 1Iead Master 



Government J B School 
Kadamath - 682 556 

The Principal 
.lawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: fvlr.S,Radhakrishnan ) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

V eisu S 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: N4r. S .Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathal.he Chetta House, Kadmat. 

2. Vahida 
Marikilam 1-louse, Kavaratti 

/ 'usa 
-A1achapada,Kavalatt1 

i 

4 

t 

/aoob 
1(iadi I-louse, Kavaratti. 

V 
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Muhammed Sa1h 
Aynepura 1-louse, Kavartti; 

Fareeda Beegarn 
Molokepura House, Kavàatti. 

Saleem 
Pallicham 1-louse, Kavaratti. 

Bamban 
Nambicham House, Kavàvtti. 

Sayed Abdullakoya 
Chendipura House, Kavaratti. 

Nafeesathbi 
Poodiyam House, Kavaratti. 

Jamaliyath 
Thirin I pura 1-louse, Kavaratti'. 

Fazeela Beegum 
Kannipura House, Kavaratti. 

Ummer 
Thirinikad House, Kavartti. 

Firozkan 
Athnacharnrnada I-louse, Kavaratti, 

Jaffer 
Mariki lam House, Kavaatti. 

Arnanulla, 
Mela 111am House, Kavaiatti, 

Sirajudheen 
MolokepuraHouse, Kavaratti. 

1-liyasudheen 
Chamayathapura House Kavaratti. 

j.fathahudeen 
.Kapurathaba House, Kavaratti. 

/ 

	

(:O 	ueer 
,Ktiyi.ipapepura House, Kavaratti. 

c / 



Ashik 

	 S 
Puthiya Alikom Flouse, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

iamhar 1-lussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kavaratti 

(By Advocate: Mr. K.B,Gangesh) 

Versus 

I. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

Director ofAgriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-lusbandiy 
Department of Animal Husbandry 

ministration of Union Territory of Lakshadweep 
,,- aratti - 682 555 

il e (Dweep) Panchayà'thKavaratti Island 
•f'\ 	 epi ented by its Executive Officer, 

'\\ 

Applicants 



- - 

fri 	 ii ,' 

Pin - 682554 
	

Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 

Rasheed Koya  
- Multi Task Employee 

Public Library, Kilthan 	- 
Residing at Kilthan 	- 

2. 	SmLSulfabeegUm 	- 
Cook, G.l-1.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadarnath Island 

(By Advocate: Mr. P.\/.Mohanan) 

Versus 

The Administrator 
Union rrel.1.itol.y of Lakshadweep 
Kavaratli - 682 555 

Director of Panchayath 	-. - 

Department of Panchayath 
Administration of Uniori Territory of Lakshadweep 
Kavaratti - 682 555 	- 

The Library. and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshadweep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedharan) 

Applicants 

Respondents 

Applicant 

Versus 

\Wnin letiitoiy ofLakshadweep, repiesented by the 

' 	'\Jdhinistrator, Kavaratti -Island, Pin - 682 555. 

he'Diiector of Panchayath, Union Territory of Lakshadweep, 
/ 

:

fo 
I 



S 
Kavaratti Island, Pin - 682 555. 

3, 	The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Tehitory of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 2 1 yeas, Sb. H,amzath, 
Sara Manzil I-louse, Agatti. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UninTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats;• 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direct6682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represente&by its Executive Offlcer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

OA 635/2013 	 H 

thalmdheen K.P., aged 40 years, Sb. Sayed Muhammedl(o,ya, 
Kàttampalli House, Agatti. 

2! 	Younis, aged 31years,S/o Abdulla, Mariyathoda I-louse, 
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Agatti. 

K.M. Shahida, aged 40eaërs, D/o. Kasmi, Kuttiyarn 
Mukriyoda House, Agatti. 

K.M. Arnina, aged 46ars, D/o. Abdul Rahman 
Kuttiyarn MukriyodaHouse, Agatti. 	Applicants 

(By Advocate: Sri K.B'. Gangesh) 

Versus 

I, 	The Administrator, 
Administration of the:Uni.on Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of I-lealth Services, 
Directorate of Health Services, 
Kavaratti 682 555. 

Medical Officer in charge; 
Community Health 	tie,Agatti - 682 553. 

Medical Officer in ChFe,;Rajiv Gandhi Speciality Hospital, 
Agatti — 682 553. 	: 

Village (Dweep) Paniát, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrihnan) 

83. OA 791/2013 

Fareeda Beegum M.I., Meppada 111am, 
Agatti Island 
	

Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Xc.N1S T,C 	

.' 

43,  

\L%7/d  

irectoi of Panchayat, 
epartment of Pancháyats, 
dministration of Utlion Territory of Lakshadweep, 
avaratti - 682 554. 



Project Manager, DesiccaIG,dØriut  Powder Unit, 
Lakshadweep Developmeibpoation Ltd., 
Agatti, Kavaratti - 682 554.!: 

The Deputy Director (Adn4i)Lákshadweep Development 
Corporation, Kavaratti.— 682554. 

Village (Dweep) Panchay4:. 
Agatti Island, represented 	its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnn 

OA 822/2013 

B.P. Navas, Aged 27 years, S/o. Kasmi M.P., 
Valiyapura House, Kilthan Island P.O:, 
UT. oILakshadweep. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshadweep, 	I 
Kavaratti-682555, 

2, 	Director of Panchayat, 	. 
Department of Panchayat,: 
Administration of UT of Lakshad.weep, 
Kavaratti —682 555. 

3. 	The Principal, Governmeni Higher Secondary School, 
Kilthan Island - 682 556. 	 Respondents 

0A880/2013 	. 

MuthukoyaN.P 	 : 
Nalakapura, Kiltan Island 	.. 
Union Territory of Lakshadwep-682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

) 

48 

Versus 

ion Territory of Lakshadviëep represented 
the Administrator 
varatti Island —682 555 
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2. 	Director of Panchayath 
U iii on Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administratjve Qfficer 
Education (District Parichayath).• 
Union Territoiy of Lakshad:ep 
Kavaratti Island - 682 55 

The Principal 
Government Senior Secondary School 
District Panchayat, Ki Itan Island 
Union Territory of Lakshadwep 682 558 

(By Advocate: Mr.S,Radhakrishnh.) 

86. OA 898/2013 

K.C.Abdul Khader 
Kulikaraya Chetta House .;1: ij' 
Chetlat Island 
Union Teit Itoly of Lakshadweep- 682 554 

(By Advocate: Mr. Shabu Sreedháian) 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 
Kavaratti Island —682 555 J;J 

(, 
The [)irector of Panchayatli 
Union Territory of Lakshadwe 
Kavarattj Island - 682 555 

The Senior Administrative Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Principal 
Government Senior SecondyiSchoo1 
District Panchayat, Chetiat Islnd 

/ 	 Ten ltoiy of Lakshadweep 682 554 

/ 	\ 1  (Ad: Mr.S.Radhakrishnari) 

'\M 

Respondents 

Applicant 

Respondents'., 



87. .QA90/2O13 

	 S 

Kadeeja C.P 
Cheriyapurakad 
Kalpeni island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island 682 554 

Applicant 

3, 	The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishhan) 

88. OA 905/2013 

Respondents 

Abdul Khader C. 
Chekkiriyamrnada I-Ious 
Agatti Island 

2. 	Buar Jamhar T.P 
Theklapui'a House 
/-\gatti island 

(By Advocate: Mr. K. B.GangehY 

Versps 

I. 	The Administrator 
Administration of the UnIbiiTerdtory of Lakshadweep 
Kavaratti Island - 682 555 

2. 	relctor of Panchayaths 
Deji-tnient of Panchayaths 

• 	, Adninistration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Applicants 



• 	IT I 
0A 

	

3. 	Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Devel opniènt Corporation Limited 
Agatti, Kavaratti - 68555 

	

4, 	The Deputy Directdr (Adrnn), 
Lakshadweep Deve!oph&nt Corporation 
Kavaratti - 682 555 

	

5. 	Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682553....... . 	. 	. 	Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

Safiyullah K.C. 	. 

Kuttiyachada 	House 
Kalpeni Island (. 

Saifulla l'v'I.l 
Melaillarn House .. 
Kalpeni Island 

i:C1 	• 

Kunhikoya M.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
kV'h;ui-d 	14rnc. 

Kalpeni 1-louse 	•: 	,. . 	 Applicants 

(By Advocate: Mr.K.B.Gangsh) 

Versus 	• 

TheAdministrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

[)irector of Panchayaths 
Department of Panchayaths 

_-Admin istration of the Union Territory of Lakshadweep 
Kavaiatti Island —682 55L5 

- 	
- 	\?'9.  

teakhadweep Building Development Board 

f . 	 t:nio Territory of Lakshadweep 
)aratti represented by its Secretary - 682 555 

I c / 

LI 



S 
The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented• by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Paliiyat i-louse 
Androth Island 

Abdul Latheef 
Karakunnel I-louse 
Androth Island 
Mohammed Ubaidulla 
Chodath 1-louse 
Androth Island 

:1 . ...... 
Mohammed Fathahulla e 
Karachetta House 
Androth island 	 Applicants 

(By Ad\'ocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratli Island —682 555 

Director of Panchayaths 	. 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshad\.veep Building Development Board 
Union Territory of Lakshadwe.e 

:',.Kavaratti representd by its.Secretary - 682 555 
,. 

4 " the\TechnicaI Officei 
YIkhadweep Building DveIopment Board 

ndoth Island —682 554 

/ 
/ 
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5. 	Village (Dweep) Panchayath 
rndroth Island represented by its 
Executive Officer - 682 554 

	
Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

1. 	Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House• 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House Kalpeni 
Residing at ChakakeeI!Hôe 
Kalpeni, Union Territory pfLakshadweep 

P.Mohamrned 
Casual I..abourer 
•Power House, Kalpeni H 
Residing at Pokkayoda -Iouse 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at PallathHoüsH 
Kalpeni 

(By Advocate: Mr.Hariraj M.R) 

Vus 

Union of India representdb.the Secretary 
to Government of India. 
Ministry of Home Affairs 
NewDelhi—IJ0001 

2 	The Administrator 
Unon Ierritory of Lakadeep 
Ia'aatti - 682 555 

3 	xcuive Engineer 
IDepartrnent of ElectricitH 
Kavaratti, Union ferritory of Lakshadweep 

Applicants 



'1. 	Junior Engineer, 
	 S 

Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrjshnan (R24) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territoiy of Lakshadweep 
Kavaratti - 682 555 

Applicant 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA1202/2013 

Akathar Ahammed K.K 
1nternil Inspector 
Agricd tural Department, Ka!pèni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2. 	Mohammed Iqbal KPV 
----._ Internal Inspector 

Agiicuiturai Department, Kalpeni 
- 'JJipavavaIiyamrnava House 

•:•.. 	lpei Island 
OhTerritory of Lakshadweep 

•.•' 
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3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of Lalcshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayäth 
Administration of Union Territory of Lakshadweep 
Kavarafli - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island --682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. S'howkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeñi. 
Residing at Chemmanarn Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The U.nion of India 
\NtSr 	' S3_ 

)ro~tjce"

Repreented by the Secretary to 

Z. 	

overriment of India, 
inistry of Home Affairs 

 ew Delhi - 110001. 
c i-.. 	i 

:- 

Applicants 

Respondents 

Applicant 
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The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT olLakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

ORDER 

Hon'ble Mr.Justice A.K.Basheerg Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engagedld.isengaged by Village/Dweep Panchayats and/or 

Disfrict Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants i that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

of a direction to the respondents to regularize their services. In the case of a 

who ha,cbn ictrcnchcd on completion ol thc period of engagement 

?1Vr is for issue a direction to re-engage them. 

TVs 

S 



The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. IVaderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that goingby the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various 1-ugh Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged 	by the Administration 	in 	various departments 	under 	it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

—coi.tention 

vz  
Sereiarv, State of Karnataka & Others Vs. Urnadevi and Oihers - . 

,-, . 
	 .. 	 . 

(-y 	à) 4SCC 1. 
' 	 . 

	

.. 	ate of Rajosihan Vs. Dava La! - '2011)2 S(C. 429. 	. 

// 
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Satya Prakash and Others Vs. State of Bihar and Others - 
(2010)4 SCC 179. 

OffIcial Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon I.I?. Vs. Stale of Kerala - 2012 (1) KJIC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347, 354 366, 372, 380, 488, 499 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

iifac.t undergone. However, in those cases also, no material has been 

plaçefore us in support of the above contention. Similarly it is not in 

:ispttht such engagements were not made against sanctioned posts. In 

.shod,hisJprocesS of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

qiitin of regularization of the services of such irregularly appointed 
/ . 	 . 

eipl&e be considered on merit in the light of the principles settled by 

court in the cases in S. V.Narayanappa - AIR 167SC 1071; 

I? .N.juhdappa (1972) 1 SCC 409 & B.N.Nagarajan (1979) 4 SCC 

0,7 as"a one time measure. 
' 



A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the:  law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
coiicerned." 

In the above case (1-larminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

violatior{ of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

• 	note of the admitted position that 800 posts of teachers were lying vacant, 
I I 	

ex Court expressed the hope that the plight of the appellants would 

taken into account by the administration and consider the 

YdesiIity of relaxing the age-limit provided in the Rules. 

/ 	

- /1 
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In Nanjundappa (Supra), the\pex Court had held thus:- 

'1f the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization is possible of an act which 
isVithin the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

S 	decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less.. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees, who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be. that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the servIces of quite a number of those employees throughout the year; but 

.5Tstlit appears that niany of them have been allowed to continue. Many of 

them ha\'e been engaged in one scheme or the other sponsored by the 

Cènta1 Government or in some such other schemes or programmes floated 

by tAimnistration on its own by utilizing the funds available with it 

Th&::Athninistration or Village (Dweep) Panchayats have not come out with 

Sc 



any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departmerìts, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We dO not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayát, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

Lakshadweep Administration in granting them temporary status 

Scheme for 'lemporary Status & Regularization introduced by 
t 

L 	he 	io?p of India, in 0 M No 51016/86/Estt (C) dated 10 09 1993 It 
z 

ap aT at the upkeep, maintenance and distribution of the drinking water 

j 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directiqns: 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizat ion) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
schèñie. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration 	prescribes 	the 	scheme 	to 	the 	Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Paichayats in respect of at least two third of 
the regular vacancies in Group D which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) 	No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 

..-':--- for fresh recruits without considering them for the grant of temporary 
tatus '/eligible as per the scheme. 

0. Division Bench of the High Court while allowing the Writ 

* 	 Petil'i*fjled by the Administration noticed that another Bench of this 

—_•_'c 1' 
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Tribunal in Original Applicationo.1297 & 218 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/ica1es. We have good reason to reject the same as those do not 
reveal the applicanis' nexus with the Administration of U. T. of 
Lak.shadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by t,Iw administratiom and that would make all 
the clfJerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor b y  way of daily rated 
wages to the unemployed local persons ............ ...... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Pcinchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Iench of the High 

Gourtjn O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No 57)/1998 were also dismissed by a common order following the 

decision mentioned supra This order was also confirmed by the High 

Court jr P.4o,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"in view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Deparimeni of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchavats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not ftdl within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability ofwork falls 
within the domain of/he Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Parichayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

...--Eotjations of power have changed after the last Panchayat elections. Some .' 	T> 

' 	ijfl-ei,odes of appointments were cancelled by the successor Committee 

i0f?ie6f these Panchayats More importantly, fresh engagements are 

bemg I zmade 	on 	political 	basis 	and 	some 	of 	the 

\ 	4'enggints/retrenchrnents also have political colours. 
.. 	 / 

,1 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination ol services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to 'hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the srvices of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

. - ë?ontends that once the Administration sanctions 'Grant-in-Aid", it is 

f6rtl"Ranchayat to execute the various works like 	road 

:ostriicon4repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have pLit in more 

than 4 years of service. 

The suni and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has beeP 

noticed already that some of the applicants have been working since 1994 

nd many of them since. 1997. Quite a few of them have been working for 

rprrod rang1ng  between 5 to 10 years fhere are only very few who have 

benworking for 2-3 years or less Most of them are still continuing on the 

baisofitei im orders passed in these Lases 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed, in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or tçaining. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 
(d) the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a commori 'order on 41h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. 	These may 
include those who have been inducted with specific qualification 
of matriculation/lTl and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTl, or possessing specialized skills, such as date entry operator, 

•  drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
". iqfher (other than those who have been engaged under the Mahatma 

	

' 	
Gadhi national Rural Employment Guarantee Scheme (MGNREGS 
'forshort), but not those who come within (a) or (b) above. 

•'.' 	 '"Si 
., 

.... 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

ii. 	Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice df two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS cOuld be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagOment. , 	 . 

In respect of (c), if the scheme, under. Which, the casual 
labourers have been engaged provides for certain• conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casrJal labourers 
shall continue until further orders 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No;. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the 'like (here stated to be ITI), he 'shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 inOA 

300/2013. Apparently, some attempt has been made to categorize the 

'Ylabourers group-wise as deliheated in the above interim order. Thereafter, 

s,veraI employees were sought to be disengaged Understandably, all these 

( emp1oyees who faced the threat of disengagement have approached this 

Tribinal'and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

	

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity of job 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

than a decade or two. Similarly, the plight of those employees 

been working on casual basis for the last 5 to 10 years is also 
• 	 \.- ival#piiable 'These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who 4 , ave been toiling. 

for years together on casual basis, with utmost compassion, and give 4hem 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos, 212, 266, 268, 299, 325, 347 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed 

The interim ordets in force as on today shall remain extended till 

April4,2014. I 
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